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GENERAL DISCUSSION

“The Union Budget, 2024-25

&
“The Budget of Union territory of Jammu and Kashmir, 2024-25

MR. CHAIRMAN: The Union Budget 2024-25 and the Budget of Union Territory of
Jammu & Kashmir 2024-25 to be discussed together.

| call upon former Finance Minister, Shri P. Chidambaram, to raise the
discussion. ...(Interruptions)....

AN HON. MEMBER: The best Finance Minister ever! ... (Interruptions)...

SHRI P. CHIDAMBARAM (Tamil Nadu): Mr. Chairman, Sir, | want to thank the hon.
Finance Minister for the Employment-Linked Incentive Scheme and other ideas
incorporated in the early part of her speech. ... (Interruptions)...

MR. CHAIRMAN: Please hear him patiently. ...(Interruptions)...

SHRI P. CHIDAMBARAM : | am particularly happy that she had an opportunity to read
the Congress Manifesto and she picks the good ideas on page 11, page 30, and page
31. | would respectfully urge my hon. friends in the Treasury Benches, especially the
External Affairs Minister, to read the Congress manifesto so that in your party
meetings you can persuade the hon. Prime Minister and the hon. Finance Minister to
take some more ideas from our manifesto. We will be very, very happy to support you
if you take those ideas. Copying is not prohibited in this House. In fact, copying is
encouraged, copying is rewarded in this House. ...(/nz‘errupﬁons)...

MR. CHAIRMAN: Just a minute. If you will address the Chair, it will give a soothing
feeling to me also. And, that will be more appropriate, Mr. Chidambaram.
...(Interruptions ...

SHRI P. CHIDAMBARAM: Copying is encouraged and copying is rewarded in this
House. So, please copy a little more.

" Discussed together.
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Sir, | have four major things. And, | think, | should be able to complete my
submissions on each of these things in about four or five minutes. The first is jobs.
Unemployment is the biggest challenge today. The Centre for monitoring Indian
economy has estimated all-India unemployment rate, in June 2024, as 9.2 per cent.
It may have come down. Earlier, there was a Production-Linked Incentive. When you
introduce the Employment-Linked Incentive, it must be for some reason. And, |
suspect, the reason was that the Production-Linked Incentive Scheme did not create
the kind of jobs that you wanted to create. So, will the hon. Finance Minister tell this
House what is the outcome of the PLI? Once we know the outcome of the PLI, we
can look ahead to what can be expected of the ELI. In fact, from paragraphs 20, 21,
and 22, read with paragraph 51 of her speech, neither | nor any of my learned
colleagues are able to get a whole picture of the ELI. It seems to us that paragraph 20
talks about the same target industries, like paragraph 21. And, paragraph 21 talks
about the same target industries as paragraph 22. But in paragraph 51, we were
suddenly let down when you said, "Only 500 industries are selected.” The numbers
do not gel; the numbers do not match. Anyway, you have a ELI. It is an interesting
idea, but it does not inspire confidence and let me go on record to say it does not
inspire confidence that you will be able to place 290 lakhs people under the ELI, that
you have described. It should not turn out to be another election jumia like your two
crore jobs a year. ..(Interruptions).. Now, look at the magnitude of the
unemployment problem. The Uttar Pradesh Police Department conducted an
examination for 60,244 vacancies. About 48 lakh persons applied and wrote that
examination. It was cancelled a couple of days later. The Air India wanted to fill 2,216
vacancies for handyman to do diverse jobs like repair and maintenance. About 25,000
people thronged Mumbai airport for a walk-in interview and the police had been called
to restore law and order. A private company in Gujarat sought to fill five positions.
About 1,000 persons barged into that company. Madhya Pradesh advertised 15 low-
skilled Government jobs; 11,000 applications were received. Among them were post-
graduates, engineers, MBAs and | am sad to say, even one of them was a person
who had just written an examination to be a judge in the Madhya Pradesh Courts.
The best illustration is of the Staff Selection Commission. There are Staff Selection
Commissions of the Centre and the States. Uttar Pradesh conducted an examination
for 7,500 posts. About 24,74,030 people applied for those jobs. And, yet, the RBI,
about two or three weeks ago said, “There is no job crisis in India”. Exact words are
“No job crisis in India.” Why didn’t anyone from the Ministry or any officer stand up
and say, we reject this statement! The RBI is supposed to be cautious, conservative
and neutral. You are cautious, you are conservative but you are not neutral at all. |
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suggest that unemployment be taken seriously, and we will wait for the outcome of
your ELI scheme. It is an interesting scheme. At the moment, | am not impressed, |
am not convinced; the outcome alone will judge whether your intentions are good,
whether you really want to tackle unemployment.

Sir, the second broad subject is inflation. The hon. Finance Minister, in Para 3
of her speech dismissed the subject in ten words. And, | am not exaggerating.
Please go through the speech - exactly 10 words. Is inflation such a trivial subject that
you can deal with it casually and dismiss it in ten words? The WPI inflation is 3.4 per
cent; the CPl inflation is 5.1 per cent and food inflation is 9.4 per cent. From where do
you collect data”? Mostly, along towns and villages abutting the national highway; at
best, the State Highways and at best, the District Highway. But go into the hinterland
of India, go into the KBK districts of Odisha, go into the interiors of Dharmapuri or
Ramanathapuram, the inflation is much higher than your 3.4 per cent or 5.1 per cent
or 9.4 per cent. And the Chief Economic Advisor who may be cautious, conservative
-- he has a degree of autonomy which no other officer of the Government of India has
-- said in his Economic Survey, “India’s inflation continues to be low, stable and
moving towards the four per cent target.” It has been moving for the last four years.
When will it arrive at the four per cent target? Is inflation low? Is it stable? Is it
moving towards the four per cent target? If it is moving towards the four per cent
target, why has the RBI not revised downward the bank rate fixed in June, 20237 This
is the thirteenth month of a 6.5 per cent bank rate. Bank rate is the good measure of
where inflation is moving. If inflation is moving towards the four per cent target, — four
per cent target is actually four plus or minus twoj it is not four per cent — assuming
that four per cent is the target, why is the RBI keeping the bank rate at 6.5 per cent
for the last thirteen months? Why is the MPC, the Monetary Policy Committee, not
willing to revise it downwards? And, | think, what the Chief Economic Advisor said in
his Economic Survey is injury, and the hon. Finance Minister, dismissing the subject
in ten words, is adding insult to injury. Inflation is a humiliating situation because every
family is hit by inflation. | warn this Government. You are taking inflation not seriously.
The last set of by-elections punished you. You will not agree. But | think the last set of
by-elections where out of 13 seats, 10 seats were won by the India bloc is a
punishment, the warning administered to you, and if you don’t take inflation seriously,
you will be punished more. If you want to suffer the punishment, you are welcome to
suffer the punishment. And, in this situation, you claim that the growth last year was
8.2 per cent, and, this year, it will be 6.5 per cent or 7 per cent. | am not going into
the macro-economic analysis. Some of my colleagues will do that. | ask you, how do
you arrive at this growth rate? You take the nominal growth rate and apply a deflator
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and arrive at the GDP. Sir, the House and you must know that the deflator that they
have adopted for the manufacturing sector for last year is 1.7. When wholesale
inflation is 3.4, when CPI inflation is 5.1, food inflation is 9.4, how do you adopt a
deflator of 1.77 In fact, | want the hon. Finance Minister to tell us what is the deflator
you have adopted for manufacturing industry, what is the deflator you have adopted
for industry and for agriculture and what is the deflator you have adopted for services.
Nominal growth is measurable. But your GDP, in real terms, is simply by adopting a
deflator. And if you adopt a deflator, which several knowledgeable economists and
experts throughout the world have severely criticized for the last three or four years,
you will arrive at this rosy picture. If you would have adopted a deflator less than 1.7,
you would not have arrived at 8.2; you would have arrived at 9.2. If you adopt a
deflator of 0.5, you will even cross 10 per cent. So, please tell us, what is the deflator
you are adopting, why you are adopting it and tell us what is the nominal growth rate
and how do you arrive at these growth rates. These growth rates cannot be seen, but
these growth rates can be felt by the people. Anyone moving among the people will
know. The growth rate can be felt by the people. When there is impressive growth,
when there are more goods and services, when prices are affordable, when there is
money floating around in the market, when your pockets are jingling with coins or
currency notes, you get the feeling that things are going alright in this country. Do you
get that feeling? | travel at least 500-1,000 kilometers every month by road; | don't get
that feeling. Does any hon. Member from his constituency or State get the feeling, or
do people tell him that 'things are very good', please go and tell the Prime Minister in
Delhi that things are very good and we are very happy?' Does anyone get that
feeling?

Sir, the third subject is wages. Now, this is a serious matter. The hon. Finance
Minister said, 'l have given relief'. Who has she given relief to? | don't grudge the
relief. She has given relief, but to whom? In 2022-23, the last figure | was able to
access, the number of taxpayers was 7.4 crore. It may have increased to 8 or 8.5
crore. Out of that, 65 per cent had zero tax liability. They file a return, but no tax is
paid. Assuming that the 65 per cent remains constant, out of, say, eight or nine crore
tax payers today, five-and-a-half to six crore people would have zero tax liability.
You have given relief to people who moved to the new tax regime. | have seen various
calculations in the new tax regime. Each paper has got a calculation. | have a
Chartered Accountant who has given me a calculation from Gujarat, and he is very
knowledgeable. He says that the relief given is between Rs. 9,651 to Rs. 17,651. To
whom -- to these two to three crore people. India does not consist of just these two
to three crore people. There are 142 crore people in this country. Out of 142 crore
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people, let us assume you have given relief to two-three crore people. What about
the rest? Do you know the conditions of the rest? The household consumption
expenditure survey of the Government of India, read with that the bottom 50 per cent
have three per cent of the national wealth, 13 per cent of the national income, the
monthly consumption of a person in the rural areas is Rs. 3,094. Multiply it by 12, you
would arrive at about Rs. 37,000 a year. In urban areas it is Rs. 4,963. Multiply it by
12, it comes to Rs. 60,000 a year. So, we have 50 per cent of the population, that is
71 crore, having an annual consumption expenditure between Rs. 36,000 and Rs.
50,000. Are they rich or poor? This is the bottom 50, below the median. If you go
down to the bottom 20, or go down to the bottom 10, they are even poorer. What is
the relief for them? And, the Chief Executive Officer of the NITI Aayog says, India has
virtually abolished poverty. Poverty cannot be more than five per cent. Poverty cannot
be more than five per cent when you are talking about 71 crore people? Thankfully, 71
crore is not five per cent. Then India's population would be 1,400 crore. India’s
population is 142 crore. One-half is 71 crore, and they are below the median, and this
is the median income. | ask the hon. Finance Minister: what is the relief given to
them? Do you know that most of them are daily labourers? Thirty crore daily
labourers are there in this country. The others are doing irregular jobs. The regular
jobs are only for about 17 to 25 per cent people of this country. All the rest are doing
irregular jobs or daily labour. What is the relief given to them? In the World Hunger
Index of 125 countries, we are at 111" place. You may not accept the World Hunger
Index, but the action that the Government has taken, namely, giving free foodgrain to
81 crore people, is a tacit admission that on the Hunger Index, we are very, very low.
Look at the Hunger Index, your own action shows that 81 crore people cannot afford
food.

Sir, my last subject is federalism. What do we see around this country? All-
India Service officers defy the directions and orders of the Council of Ministers of an
elected Government in Delhi. Funds are withheld from Kerala and West Bengal on
one pretext or the other. Borrowing limits of non-BJP State Governments have been
slashed. Tamil Nadu has been denied Disaster Relief Assistance. | ask: why does the
UPSC have to play a role in the appointment of the DGP of a State? Why should a
State Government not appoint the Vice-Chancellors of State Universities? And, how
did this Government treat Andhra Pradesh, Bihar and Odisha before April? The same
demand was there. The same Andhra Pradesh Re-organisation Act was there. The
Chief Minister was a different person. The same Act was there, but for ten years, how
did you treat them? For ten years, how did you treat Bihar? When a leader wears one
cap, you treat him one way, but when he changes that cap and he wears another
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cap, you treat him another way. | don’t grudge at all if you are giving relief to Andhra
Pradesh or Bihar, but what about the other States? We are a federal country. This is
the death knell of federalism, if you pick and choose amongst the States. You are the
Union of India. You are the Union Government. You are the Government of all the
States. You cannot pick and choose one State and deny relief to another State.

Finally, | thought the hon. Finance Minister loved Tamil. | missed her quotes
from either Thiruvalluvar or any another other classic literature. Maybe she did not
have time to quote from a classic poet in Telugu or in Bhojpuri. Maybe she will quote
in the course of time. | want her to remember that she was born in Madurai, she had
her schooling in Villupuram and she did her college in Tiruchirappalli and it is very
painful, as the Chief Minister of Tamil Nadu pointed out, that not in one place in her
60-page speech, did she mention the word ‘Tamil Nadu’ or ‘Tamil’. | am not saying,
mention only Tamil Nadu; mention all the States or mention all the States grouped
together. How many times have you mentioned Bihar? How many times have you
mentioned Andhra Pradesh? | have no grudge, but please remember that there are
other States in India. Other States have people. Other States elect other
Governments. They voted against you. Please remember that.

Finally, Sir, | have five demands, and, | would urge the hon. Finance Minister to
copy from our manifesto. Sir, | demand this and | respectfully ask the hon. Finance
Minister to give us answers. If you do not answer this today or in the course of this
Session or subsequently, it is not as if these demands will die down. These demands
will echo everywhere in India where the INDIA bloc has the right to speak and write.

Our first demand is Minimum Wage of Rs. 400/- per day for every kind of
employment. Two, we demand a legally-guaranteed MSP. Three, we demand a
write-off of the unpaid balance of interest or instalment of educational loans given up
to March, 2024. Four, we demand abolition, complete abolition, of the Agniveer
Scheme, and, five, we demand that NEET be scrapped, and, if some States want to
keep NEET, exempt all other States which do not want NEET. These five demands
will echo not only in this Chamber but these will echo throughout the country until you
concede these demands. | demand that the hon. Finance Minister reply to my
demand that she should reply to these issues. Thank you, Sir.

MR. CHAIRMAN: Now, Dr. Radha Mohan Das Agrawal.

SI. T HIEA S 3EATd (IR UG AR U A IS, H A I
37EgeT 3R AT & ~IdT ST Uh1RT ST St BT AR g, =81+ g3 Ui &l iR 4
IR 3G @1 STFART UG &1 2
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(SyqHTf< HEIed Y157+ 5V))

I, & AT 919 {9 & IR H 91T I B 8, O g9R A 3 81 2
TS f9H BIAT & YRT BT - I8 YR 1 89 19+ 7 7194 €, RTh IR § R I

PHEd © -
"HTGT 919 YFISE grrer:)”

gSTRI AT U el s a H fora T3 -
"IN T TS [eHIS AT Qe
gy ag WG TFIH IRl ] IF Fafar 11"

s b IR 4 AR [ZATSTT & SI&0T H Sl 20 & I HIRT Hed © AR 89 HRA
&b G &, WA & T2 &, 3T HRARI Be 1 &

S]] 9% BT & B9 9T #3ll St 11 26 A, 2014 B I8+ USall R A9
ol 3R B9 T4 & A1 D8 bl © 1 gI-1AT b SAchell ARSHI 1Y 8% il & 91,
T8 TNTAR R! R MY oY &1 HBF Ahadl & a1 fhar g8iey, aH-
YT H201 Sft 979 29 of 32 o, 1 &1 YBR B! 39 o I8 A1 Udh Fa9Tfd I9er, S
9 Q¥ $ HEMIRH Ul f&erar k8 o, U g HI IMY 9 A @ Y - H AR
JETTAT S § A1 AR BH DR DI €l T 811, W91 3Mfdep =iferi e giel - &i)
IE IUY I8 NG A B U ORI AISTarT ST 8T AT, IHBT 14 AT WG &
faderel fadere 9id Ig 9 3R AT 99T |31 Sff 99 § &1 S IeE] Bl SI8]
<8 | 9T |3 ST B8 X8 U, W el Yo b ART fdare, fob 7Y Huf, fb w7 Sias
R ARHIT 9 e & forg a1 Sfag gl & fofg gan 7, WX &fthd g9 & fog
T3T &, H 7TEl Y o 3T I8 FH1IST 99 ORI 7M™ &1 Ua o 914 ©, H T8
Yo o5 IR & e | AR €, =g @ siiRifard f, TR 8, gfera &1, fiss 8 -
H ARAARY § 3R I IR ARG WRAT 8, I TR IRIR & FeH &, $9P] G
3R §:W BART G AR g =g B § Tl Y711 59 a1 B! b g b I Sfla 2, I8
eRAl BAR ol ¥l 8 3R WRT BT HedToT B FHRT BT Bl ...(FILTH). .

s ST : @IS die IR 98 &R 7 9l

S1. T AIed SR S7TATe: S GUH D ot H ITd o A1l g el g 1914 ATAT Dl
A 9T HAT SI 7 Gy 2014 ¥ Y36 (6T, B T4 & A1 HBd © [ a9 4 2024 TD
g ITAT STD! AR STRT B HEIS, AT A1 T #3iY Sft 9710 $- 32 o1 31T |
60 STeT Ugel YHRT 8 faTdx 7 91 o1 srefegasen & IR # o foran o fo-
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PO S el TS, Ve I8 T 8!
ST, YR § 981 pIT 8T &
gl & W9 U8 &17-§do &
Tl d &1 IS GaRI-ga &,

59 TP & I8 JTRT I TS,
[T TVE V% 8 HY T &7 IS
Iy YEct T8 GRT-Hel Bict ¥/
wgaer viel, @rgdi-@s giel v/
g UIs §ci @1 kT IR &ic] ¥
Il et 379, e &l GHTT dict ¥

A g foct w30 91907 < ]2 A1 9 GhH b ARl b qR H Fd71 38 A1 1960
H MR g feqe) aRa & fRAT & IR § a9 3-8 I 3R U1 &7 38T o fh
ITAT A §ThT DIs Fe B 7 811 SRIT 65 AT 1T [HATI 65 ATl & Y& §Y IR
78 fesTax ot 39 Uil & fhfad 93 ft sFR g8 9eor I, Al IS 3T A 91d
$e QIBN™ &I STRYd dal gl $AfIU A1 Y& 2 ST Sfd 97 U” 31T,
ST TAAHAT - T BT TR AR WAfFear gFft, <2 BT FoaE g R
1A ar BT, < BT g8+ sHRT MARHAT 811, <97 b7 fpar saNT werfiaar
T 3R 89 99 71d & 1Y B8 Tbhd © (b ra-t i S|4 a9Ts, 89 =19 IR A4
o Gdd &, SHD! SUARR] I 1 Adhd 8l Ugell IR S 9 'S &+ JIoH1 oAdh
3T o, 37T <1 65 ATl H Ta] ol 1Y, 3719 1 39 §1d & foIdT 781 &< UTe foh 549 <97 4
53 IRYCT U <l 8, RT8i+ §a T & T o1 ol ATl $9 <20 Bl AR TG H31 Bl
JMYRT BT AT, NTvei= 9 91 &l I3 fhaT fh YRd &1 Uah W AR e, ad ar
U U1 T2 B, B9 SY 96 dd gganddl, [ el & ugard, SiRT Sl W)
JIHTIC Wlelll, I ABTSC H Ui BONR BT SToiil, S Fad DR Bl boll RIETi
3R <9 & fIHrT & SH®! TR B ...(FILTH)...

s ST : @IS, D SeHx = 9l

1. T Higd S 3FAIel: IR, S814 65 ATl H 37U ST b AR D] BT, T8I Dl
g H T b AN H TSI H S B (I ASIER {BaT| (9= gooid g9 & foly,
=T JbR B AR BT AT B b (ol AT (BTl 39 59 H9 TR T
BIHY 3TTST WIYUT < B Al &1 S Igooid! MU 65 AT H 39 <9 & &1 §,
YR * | YT HH-1I Ve H2AT S BT Ued H91 a1y, N 349 <91 4 e
YRT AT TRH B 3R 3 89 T & AU Hg Ahd & (b YR DI Bl 9t

* Expunged as ordered by the Chair.
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Higell, Bblg W g, Big W QT 31T A TR A [FheTdx I & 3R H AShl IR
ST ST & foTT 918 981 81 AHhd1 81 YD * 371 AT, 31T 65 ATl A< H 2|
R, 3,70,000,00 VH BR &, f57 T 310 4 &1 41 Ugd1 Hh| MY 91 B & MY
ST Y, 31T 140 BRIS STHAAEIT Bl gdTd 21 39 3,70,000,00 BRI BT W BT g
TEATIT AT| 3IDB] GG H3i1 Sl BT SMHRT BT A1MBY, T8I "STe Siad fer’ g%
Tl fTh ~IJed W 31TST 84 T & 1T B8 Ahd © [P 14 PRIS BRI H B9 U BT
UTiT g BT BT [T 51 MU * 81 MMl b 39 <2 Bl 90 HITLTd ST SATSf
&1 D1 Uit 2, Frfehedr b Sqd! ugd el 81l &l STl BRI 4 g8 IR T b
T Tl ST &, S9P BR dF [9d ST O, S9! ST fad STt &Y 3img S9! foran
TE1 PR | R <) 1 T a1, O IRT & Yo HAl, R A S 3 Bl R
Ig 99 fhar 6 59 <91 &1 Brs WM 9 T4 DY FH & A1 81 71 A forw
MY AR AT Y g8 1 50 BRIS AFTRDI DI rea1iad fvar 11 iR &4 14
& AT B8 Thd & b [UB Uig ATl & 3R 7 HRIS 34 ARG AN+ IRYATA H
I SATST BRI

HBI5d, H 31U A Geb RUIC IR BT g1 I8 RUIS Standard & Poor Bl
21519 gATG el ¥ O 31 0T o1 arett o1, @t 20 7S A1 I8 RUIe 8 oft g2 uid-
A1t e T2l 21 gd fad @3l St 39! ThR T Gdhd &1 "eayul I8 el § (P
B YR DI ST a7 &1 2009 H YRT & ST -BBB i, 59 3Myd! IRGBR |
2012 § YRT &1 ST -BBB off, Wi Y eyt WRGR off| 99 2014 § TR AT SN
ARBR H MY 3R 31T Bl R B ST IR AelH & 3G 95l g a2l Ig did]
AT ¥ §14t ICdel 8 TS| 89 Td & A1 B8 Adhd = b 29 98, 2014 P Standard
and Poor's = ETYUT &1 3R MRT b1 ST il ATg, didl Tdol H dSofhy i
qifsTfed 81 TS Heled, I8 Heayul 81 &, HecdqUl I8 & fb U1 BRd §Y, Standard
and Poor's = 391 RUIS H &1 BTl H 39 RUIC Bl g1 aArgn I forar fb
IR & A 3MMTS fIHM 1, WRA & FORRA R GHRIGHS Y41 STol 2| 39
GE S 3MIP ST T 31T dTel Q-1 ATl H [T BT T U g THIERI 3R U+
Tl &1 S8l foRdT b ARBR 7 31U o & WY AR IHP (IR0 Bl G IRE A
gl 3T 8 IR 9ea1 5ol 24T, SR+ e IR e {31 ST 81 2 3 dref
HHY H IT HIRA B STl Bl FHATK B I AR HRA Bl [N B 9gd SHarsdl W)
IR SITQANT| I8 1+ foran b ammarR AifcnTa weiied 9, Tev gU oidd guri |
3R I=d TX DI eI Flaumil & Faw ¥, 4Rd o 9T ddb bt Bl
UGN Bl FTT 7T YR B 1FIaRAT BT Ugell THIET, ST 3MTP HUR ©, Sl
JRIY MY 1T IR $HIR I &, 39 ST 7 forar & T wRd &l srefeyawen 3
DHIFIE B IS & I1E g YAl & F a1 & gl fIse I a1 § vRd &

* Expunged as ordered by the Chair.
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AT 3D BT BT TR MR Febol TR IedTa b &5 H (e 8.1 UT2I bl
3N ¥ gl gs ol WRd YRR iRt &3 # |aifde faeraeid 21 ...(caagm)...

AN IUFHTUF : T, Wie TR ISR §1d 9 B | WIIST, 3=1-379+] Wil IR ST 96
SIEY

SI. T HIgd ST 3(UdTel: 374 dTol 4 ATall 1 I8 fJera &t fem e 1fa 9+t
2 MRS 7 Ufrerd &t {3 I fAar oedr 21 ... (AL ). .

MR. DEPUTY CHAIRMAN: Please move to your seats. This is my request. T4 JOP
MY § 91 T BRI Please go to your seat. Priyanka ji, go to your seat. Please go to
your seat.

SI. YT AigA S AT : HR b Aol BXe] ScdTa 31k 0T &b T H SHH]
JHTET IHTG TS| HelGd, GRT THTEl 994 e UR Standard and Poor's & ART B
I foraT 8, I8 S Ik 8, T 2024-25 H HIET ARG  ARATIAT & I 7 11
ARG 11 B9TR BRIS YU W fhy € 1eifd STt &7 3.4 IR B I1TeAT TR S+aiv
el B8 I 8, Standard and Poor's 3 foIaT, 31T I 10 ATl Ugdl fhgad! G R o,
319 &1 SIS TS I 10 Tl Ugel &d I I8 Ale IR AT 3 & 3R 9K
SANTT TS ST ST BT 'Best Performing State' 13- 31Telt fewoft g oft
b 31T SUTTHaT HT T8 A7, 3MUd] T ot TeIT HuHsrs & Ruie 9 § o1l
g1 731 3mead BIaT € % oy WRA AR & o #3032 €, oo e fonar g,
IfhT 3T STREIMTE BT THR &l ST RIS & TR, d fa<T #31 99 I8 8
3ot fpe=t amferepar & fob S SRS & YR TR — S8l B RIS & Ta-R
Y 1, 31T ST SRS & RUI &l Al & 32 21 MRS 3R SUuwmal
3ITST ISR BT 1 BR ©1 IY 2017 P Tt T8 ARBR ISR I TOMET &) 8] BRI
oft, d 9P 93 2, 274 8191 1 g 81 Sfard &l ... (Taer)...

it IR WY (FACH ) : IR, I Teld 91l IR B .. (TIH)...
it STFUTfY: 3T TR BT TS HRYY

. YT Wi SN 3Tl Ui ATel H Uh G- ISR &l 0T il o ... (g ). .
31T 89 719 B A Bl...(STIEH)...

ot SgHTafa: Rt 7. 79T g4 <79 3RIdTel Sit &t 919 Rble UR ST
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SI. YT HIET S 3NETet: 2017 & 918 R & J&E H31 ot 1 73 fhar b ex d
HEIM | ASTR B T B ST SYIUHRN & TS| B 3T FHh1{eTe | Standard
and Poor's &1 RUIC T ST &1 [RT HLRAY AT &1 d HTHIMTE & Bl 3T Bl
TEI AT, 9 SHUHaN & Tfds! B 81 A &1 S8 SUTTHRN & el & MR
R forar 6 YW & s I yaT Il &, MY &9 F JIAU, SUgHhail &
3l ¥ YT el & b HAOIGRI DI WTh 9&1 &, BIRAY P SR H 11.4 TIRId B
3fg g2 81 W S 9 1 dTel 9T § WRA @ AT 91 dTell 81 7EIed, § 39
e} feoofl uR &g

Heled, SIYES! o drel I 81 9| J A T8l &R UIY, 89 ofR] &R o, af
3ITST ST ! [AHT ORI SaTd &1 T Bel AT e SH US Y3 1 7? I SIIgH]
P JATATIAT B dTll DT Fel STad AT YR 7 2017 H SNUAc sfiedie fhar iRk
9 A SHH] HIoT Bl AT IET ©1 2024 H 11.07 URILA B gl A 20 ARI HRIS U
SIS # gHgT BNl &, T oI dedll I8 3R HRA BT [Jemr | g1 2l
A gd o #50) "8ISy PU M R fewnh e 3 A1 Weed Us gerd #
TSRS (Productivity Linked Incentive) &1 Jcaid fdhar gl = forar & &
W\%ﬂ_{s THH 5 YR | electronics, information technology, automobile IR ITH
BUIHC IR 98 AH & ATl (a1 21 A AR &b IATGH Haex 4 faqelt fHaer
I31 & 3R gga-3! faaeh BH 4R B AR BT §g ol S8 4R &b IATYGT Bl
& IR ¥ forar 81 3 R & fhepet SfhRie & fdr a8 9, 2012-13 |, ST M9+
forg =0 & U H WRER BIe! o, T YR &1 b SfBRIT 10.05 IR™T 271 6]
3fichg 9gd ITS 8d o, S MY TG BINTY fb 2012-13 H HRT BT {thehel
SfhTAT 10.05 WRAT 11 AR TSI BT, dl 3T WS BIHR FAKI ISTQ| A,
IgIH foraT & foh WRT &1 fheapet SfhRIe MIST BTt H 9 | 13 TR T, 2024 H 5
5.07 URHT T3, 2025 ¥ 5.01 TRHT AR 2028 TH 4.05 YT BN AR I & b
2028 ¥ g T TTHN 4.02 U2 &1 S|

SUFHTART ABIGY, STd! Uh 3R Igd O |wRM 21 1991 H 919 §7a! WRdR
oft, T9 S G<T & S91d H 521+ FT-4g1 919 fhU o, 3ferd g9 Ta18 81 98 YRd
& SRTETE BT I et &7 o1, Sl gad 4 fhat 1 AR 31 T8l Yo =2yl
EISY, BT Bl GNGR A, Th G¥HR 811 I5IRGN St & A1 Fells, STl Sd!
3ed g, IR A d18 S9dh] * 7 371 3781 G-I ARBR TRRFET G Sil Bl aells
IR AT TGB! AT B, dAR RRIET VA AR, D] AT e, BT &
BT P I WX A °C Tb Goll WII BT, olfch 5 AN -1 U JeT H3il Bl
SATeT BT Y BHIATAT o 3G Tei g4 (&1 ...(Haem™).. 3hE™ & 4= 1978 &,
STITE ST ST ....(AaETH)...

* Expunged as ordered by the Chair.
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SUFHTY T W,E‘S’IMF 31T International Monetary Fund P RaifeT gl
IMF = HIR 1 HSTd 3T ST Bl T2l B 81 Asia Pacific P a2 &t et
SNIRIT F 8T fh HIRA & macro fundamentals dgd 3l g, agl aﬁaaima?magﬁ
3TeBT UGB PR B!, 6.08 HILId B [THT G T8 3! 81 31T €T I GG -
TS IR RS0 BT RBT R - I8 YRd URPR 8] BhE N8l §, dioh a8 I HE V8l 8,
T T H 3MHY AT IR & TR w7 33 on wgiey, # 39 vy w° am
CISIE]

HBIed, HETs IR R0 &1 R8T 8, 370 59 SRAC &$ IR R $l W@ Pl
3R ST BT AR 37T T8 I8 & foh 2023, I fUewet qu, o<y w3l Sif 97 off iR
2023 B T BHATS! H §s 3N ghg 1 b ATTAAADB BR [T AR BT AT
B AT 3N 7T D1 I61 BT 81 I 1 Pal fb WA &b [db_I &b U Pl gl
BT 14 3 § WIR BT [IHTH TR 6.05 YT H e 6.08 AR BI 11 A
SIIEIYY 1 AT < 99 8, AId |icl X8 8, 91 SiISIY) &l g41d I8 8 3R 39 W)
HIYOT < 32 &1 ASUATE - B8 [ 84 IITRT WIRA & A Bl 9ae 38 & AR A
B! 4T TR Bl 6.08 TR b IGTHR U HR B B

Ul HElGd, Sei+ % YR &1 81 [qdrd T8l g, dfeh Sai+ g1
g7 & f4pTd 1 Wbl Wid &1l SRIdT Bl [dhd &R 2.07 WRAS, SHAT Bl
BT GR 0.02 URHE, Wi B [dhTH G 0.07 IRHC| il Bl (DB &R 0.7 Ulcrerd,
W B fIhr™T g 1.9 UlTerd, b Bl [IBTd &R 0.5 YfTera, STare &l f[dhr &% 0.9
gfererd, % B [T &% 3.2 UfIerd, sroiid &1 f[dbr g% 2.2 Ui, Jfayd! o
fepTd TR 2.4 UIT2I, AISY 3MhieT B fdbIRT &% 0.9 YT 3R &9 7Td & A1 B8
Hhd & [ AR DI [T T DI ATGUATD D1 AAT 1 A TIeIRId DI epel a1 2|
TE AMSTAYS BT B2 THIG ofY, 1991 3 317 & F) TRbR 2 Mg g1t <fi 8T 1
BT RSTd T2 T, 3T U <19 891 DT UFT 81 27| SIS 7 AMID! S[TIS B
T AT MSTHUE 7 JMUBT ol o1 A AT B AT AT| dos b o JMYBT I7 b
foram 2111 3raeh Uy qR 1 g FaveT el R Ie! T Y AR gUI MU & dR -
T TS AR A SJells Bl AR DI H&T BT Sl [T 3R Fa9 afear w1 6|
AT RRAT @1 A1 31, <AfhT 3R DT faet A1 2T, A1 Yeldl| qrT d & |
AR A AT FRAT W B g1 31 6T SRR 7 1631, A1 9RT SRGR 7 fhar
...(FAYUT)... IR BT 67 ST QAT 7 AN A &1 IR - Yo d1R 20 S FHT, T IR
43 T ML, ...(FAYUF)... I Bls 3R el 48dl Bl ...(FGHM)... I3 I3,
1 I FIeard I8 SIei| ... (Fau™). .

it STFUTILT : ST 3T TR DI U9d BRI ... (TAL)....

ST. T HIgd SR 30ETA: U IR 20 T AT 3R Udh IR 43 T AT 39 AT A
ARG 1| ... (). 7 B SR H G| ... (FFIH).... STGHI(T HBI, Il
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FIT? U 98 A4 UFADR © - TR 3R I TaR fhAT B A TIRUIS Y | IBI
< foh Ueh Tab 1 U1 He 1T 2| Sid UiEgT He 14T, A1 d %+ Ugd 3R Ul el
fh I 3G AMT AR a7l &, 9 - G & WaR Bl b R 7 370 142
BRI ARG, 3! 7al - I8 €, 374 BueR 9Rd &1 a1 R g feam &4
T4 &b AP DT Gl © (b BHN UTH Yeb UL H3il ©| I8 19 Bl TEANTSH! H o9
TATI 31 S, 2024 BT THAN AT SIT & Agcd H 39 <20 = YT Al fhall S FHT 7R
IO FITEATIT & 3R S R & w0l YR § 67 7137 B

SUFHTART ARG, U MIH sl HI Tdf H 37 9, A1 § /1 3T 'V Db
T ST AT gl SRIT U1 & HUR T Bl 3TTST R BT FH0T SIIeUT BT 85 IRUT
&, I8 § A1 g1 IR GIFIRT & &1 37 &2 AHRDT BT 0T SIISIUl BT 129 URUT B
SITYT T 0T SIS BT 264 GRS 21 STl BT 0T 142 GRS 3h SISl 81 Big
BT T 112 URAC ATH SIEIYT B1 gb BT R0 97 URAT ATH SIS 81 AR BT 0T
85 UR¥IC 3% Siiel 81 Gt gfHam # wRd 7 faerg WY Haifere iy & fhar 8 &k
HIRT DI 20T FRTAT 91 YR g7 H SHb Fehel BN SHIGH b Jhldel G B o
g faapr g9 a9 a1 8, 919 89 39 <91 & ANR®I | G649 $H < ofd = 31
gIhY ST DI 910 B VB & ! BH Td b AT HE Fbhd © (b R hal VAT I &,
X1 I T 37cbell <% &, S YR g1 H 319+ AR DT A T BH S ol BT HTH
BT gl e e AFIR®T ¥ 33 IRIAe T ofdl 81 Ald 31 IRIAe < ol Bl
3R TrAT 30 TRAT Ca ol 21 RAIgoRels 91 27 IRUT ¢ ofdl 8l SOk 24
IRAC o ofcll 81 GRITUAT I 26 URACT TeRT ofdll &1 ST 22 RUC ToRT il &
e 21 URHT TR oIl 21 FHRBT AS 16 IRHT ST oIl & 3R BH GRI g1aT |
S g VRIS faar @ 71f TS 7, 98 % iR Rt 7.6 tR¥e <o 3fTh Sire Tl
F YR W TS Tl SUGUERT ARG ...(FEUM)... WX, 3nfi wfew, fw
..(TALT)... Y IR BT RUIS ... (FGEH)...

Nt SUQUMiT: 1. T 98 ST AT Sil, 379 IR Bl WEId Iy
..(FTET)...

S YT AEA I IPETe: g4 O HAT SIRElens @l J1gd) Ruld Ue e 37 o
...(FAE)....

it STFUTIT: NI H I 7 HIY ... (FAH).... TS, TR BT AIIET DI

S Ul AR SN 30ETe: SUGH Heied, # g¥ RUiE Uw R T gl
..(FGI).... 2011 § HIRA &b ARTRDI DI STSMUT BT -e 92f 85.7 UlTerd 27| U s
&, 3ATY Fare [T g, Al Y Q31 dvE g0 iUl ATE 2014 H A AT & BRI
H g 85.7 UR¥C W FTHR 78.5 UTSI 17 TATI 19 ATt & 3SR MY <7 &b AR BT
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BT 7 U goil * <l 89 Td P W1 B Hebd © fob HIE 2014 H HIST Sfl ARDR 3MTg
3R BHRT < HiAel 92f 78.5 UTerd | g&R 97.2 URUT &1 I ... (FIHH)....

MR. DEPUTY CHAIRMAN: You will get opportunity to speak. ...(/nterrupt/ons)...

S1. AT Higd SRT STETE: AT Pl MAATHR BT 19 TRHC 3MIRTH Yol S Q2 b
ARIRD] BT g H YT BT B [HAT 812014 H g7 GRBR AT, A1 UfT b 112 86
IR Y| I 3MUd b &, ASRY! 50 WU ANR®, 70 IR AFRRE - o§ 39
TIY s oo o, T IMIBT 50 TR 3R 70 TRAT ] foagdr 1! 39 FHYI MYB!
3T fa=aaT 2! 31Ue 86 BSIR dI 3T Ty BIST AT| 39T YR &I Ufa aufh My
forat 8 - H&T MU 86 BOIR TR BIST AT 3R &F T & AT 68 Ahd & b AT AR
BT T ANIRE 2 ARG 12 TSR BUAT HATT 81 2 IRY 12 B9IR BUT 9 <90 I Ui
Ifh M 1 A TR} BT 1 B I8 A, U 910 BR I8 ¥ < B 77fTd Jaef 3,
91d B X2 9 b 1l & g o9 81 & {6 3 SR @d B Ao | SuquUfy 98y, §
31U eI H R Teb 3ffereT AT ATedl g1 RIS, d /I T A, DR 1 d
I TATT U | RIS, 9 P I fha=r U1 8, fooed=1 91 W ol 7, ARTR I
BT U fIBT BT ST B T B, S U U1 81 8, a9 d B $Y Hd o,
ST 4 BT -Widdl sfehed MdTed 813 981 3lids &, NTTdh IR H 319+ ARG
¥ e WY Y 9IY0T ol ed 811§ 378 g dey OR o odr g1 arfi gRATH €
B DI W 21.3 TRIAC 9 T3 FIT I8 971 I & 98 71572 off S & 9 12.3
gfrerd 9¢ 3! ... (FHH)... T IATY SIF H U7 STAAT 21?7 Saex Bl Ael 3.7 URHT
¢ TS| IMSH & YT I7 81 T, 1 T I8 Saex WXIG X8 AT? Tl hold fUsd
T ATl § 37.5 TRAC 9¢1 &1 71 I eyt f91 Uere, f91 Sivtel & dofal 82 arft
3+t fohaaT fhatidie” ™ - 5000 in one month. My God! He only can move,
nobody else can move. Nobody else can move. He only can move. H 1 emeeRiafad
gl ...(aem). .

MR. DEPUTY CHAIRMAN: Please.

1. YT HIgd SN AT : SUFHT H81Sd, T Bheld®F 37 IRUC d¢ 1| Ior
RIhl DI T 4.9 UI9Id 98 5| SHRE® TIR b 6.6 UI9Td 9¢ M1 SHREH
TR BRI S 6.7 YT 9 TATI SS9l U 13.2 Uferd ¢ V| ¥erd e
¢t 10.1 TR 98 T-TI Bled JATRUMT 60 URYT 98 Ts| HIHT BT USRI 10.6
TRIIC 98 T HbTH 81 91 Xg o, fafor 781 81 <81 o1, a1 e &l ®1 dx e o,
RIS B a1 59 3fidhe! Dl <G B BIFT BRY| el BT WS 19.1 Ufeerd

* Expunged as ordered by the Chair.
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¢ AT JATSTHIITS T DI AT 18.2 UIId 98 5| BRI Bldhd Bl T 3.5 TRAC
¢ Tl ...(FAHH)... SIYEST BT §-d 9 16.3 UR™C G T SHYAST BT BeldrT
1.4 TN 98 AT STHIIfT FEIey, ARG & U U1 181 o - I & Wi
AR®T & 1 ¥ 33 IR¥T 98 51 33 URNC 7H A+ 59 ATl I1faR<h Adb
WL Bl I Phed e (b U HIqT 81 21 319 < 781 T, ST T8} a18d, jaundiced
eye Bl ...(FAUM)... S1& 8, 31 2

SUFHTART ABIGY, ST Udb gax MM 3ifdhsT Mdl 8, a8 ST 98d
SToN] 21 S 3l Bl had & - Purchasing Managers' Index. S R $ai1 370
HIYO ¥ TE1 BT, ol [UBel IR 99 I WS g ¥, dl Purchasing Managers' Index
BT 910 B I8 ¥ $TPBT 119 o FHY HH BT o7 f oMY * 91l 32 &, MY Terd
3T U fhT &1 31T § HeT el IR B ol g

it STAHTRT: HUAT FTelc a<h FHG T e DT SKIATA B |

SI. YT HIgd S 31ATd: B, 3P 3T BF SITY, ¥ B8 o1y, Sl a8 &8
SISN

SEREINIR Helqd, Jﬁfgb\bdrcllr@l & ¥ Purchasing Managers' Index é@?ﬁﬁfﬁ’l
Purchasing Managers' Index T #deid &Il & [ <21 &1 fary TIfd... (Faem). ..
AL SfTY, a1 af fhR 3 o7 St Sleiil | THST it af SText © 9! 39dT Adad
gla1 2 for I ot ey -t g

o} STHTafa: ©71. 3RYATe, 3MTUPh I U e 997 2|

SI. T AEA SN 3FEI: TR IE 50 A T &, Al $HD] Fclold 9 Bl fIHRT HH &l
YET 2 3R 3R g 50 W HUN T, dl SUDT Adold 29 B [Ahg g¢ V&l 21 A=Y =T
gfiraer, 24 €< @ M9 dield &, HHI 89 AN & T gl &1 Hiel < Sl
ﬁ?’ﬁn_cﬁlﬁﬂ e} Purchasing Managers' Index, ﬁ?ﬁ%ﬁl’[ DI HA g 47.2; ST bl Hed
€ 50; HARDT BT e & 51; I DI oI & 51; S S [hTeH BT e & 50; G711 Bl
3T 8 50 3R ﬁ?’gﬁﬁﬁlﬁj'[ & 89 § YRT Bl Purchasing Managers' Index 58.3
gfererd 81 g fod 919 &1 el g

ST 78IS, ...(AHT @l ®el)... U9 8 Ifdd & &3 § Th Managers'
IndexWW%lﬁWWﬁﬁﬁWﬂﬂquoteml

St IgqUTaRcr: IATIHT THY IH TN, 319 MY ST AT dlehT, SADBT T U] b TIZH H
ST

* Withdrawn by hon. Member.
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S1. T AIEA SN 3MATer: SUFHIIRT SiT, 3R 71 I8 90 2, I 931 Foren wHa <, H
aTeT T 3117 MM B &1 H 98 S| ST HRled, I8 WIoTdT &1 W99 B
orsT Ug-forg forw g, 5= U 811 fob oot ax * arer fear am & SHa1 3iider g
ATl

7l STAUTIRT: FUAT HAG Y eSS BT Bl SKIATH DN |

S X Higd SN ITAI: 81, ST Helgy, * 918 8T SINTU| dle & hH |
31T IT BT, § S 9199 oIl gl WA & § 9 BT Purchasing Managers' Index
47 .6; STTUTH T 49.4; I A9 50 W HH; RS foTaT &7 ... (FQE).. *

Nt SYFUTIL: it FRAITd fewo Rebrs R T81 S| wilsl, 319 IR &l
P glof |

SI. YT HAigd S AT HBIqd, RSOl 51 URAT; Al 51 URACT, JASCS
fhieH 52 URAT, JUAY 53 URYUC, SIqih IUGHIUNT FBIGd, AR & Al &5 &I
PMI 60.5 A &, ST qRT g+ H SfheT 21

Aeley, Udh Rl el W 7, ’iT9e IR 4 ¥ fUsel IR =81 91 9-
Composite Managers' Index. SO 49.7, 319 I AT X 8l 3T B T Hq N %,
QT = T BT ATCH PR B &l SBI7 P 38R B 7Y 7 3iR & JeR R o1y B

AN YU ©iST, Tl ST, A8, 319 19 A9 J 3 dic I8 2, Y U] bl
31fdres THT 1 3B Bl

SI. YT AEA SN AT ST 49.7; 39 49.7; RGO 50 IRHET, JASCS
fehrsH 52 TR ; Q3T ST BT 3iRAd 53 URAT 3R HRA BT 60.9 HfT=Id & AfhSl B
IUFHIITT FE IS, PO AR M o ...( T DY °eh)...

St SUHMRT: TS, MU uTet =1 il qHY &7 o1, 317 S6 31 aid b 2

Please conclude.

S1. T AT SR I7IAT: SUKHIIN HEIGY, Udh ST 3191 Jifdhel Maedl 8,
Y A fFrepTelt dxdd 91 I 1 7 |1 fod #4301 32 €, BTellfd 3 ghg-ghbs H 3@ Bl

* Withdrawn by hon. Member.
# Not recorded.
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AR fa 72 A1 AR &, TP continuity 81 99X 31Td &, 9T {714 11 U RE8-]8
PN e U, ST ST WATRIT A1 31 ITdT AT A RY fod 52t &1 7 A1et T wRIiR¥ed
gl

ST W, Professional Forecasters @T assessment fHIT 1T %\*I N
& IR 3Phs TR Bl

3.00 P.M.

STFYTYfeT W, real GDP 6.8 per cent - IMF ‘Tﬁ‘ﬂ, Standard and Poor ‘Tﬁ“ﬂ,
YRA IRBR A, World Bank AT, WRW & <IN AT, <Ifdh 3R T8 A,
JE TIR T8l ...(TGYT)... Private Final Consumption Expenditure, 6 per
cent; Gross Fixed Capital Formation, 8.6 per cent; Gross Value Added, 6.6 per cent.
HBIGY, §Td BIIBIA | Current Account Deficit (CAD) 4.5 per cent T| &el BHRT
foret =Y Sfl <1 go7e U [haTI 89 7Td & A1 B8 Ahd © b SHRT CAD 4.5 Ulcrerd
H g¢ $X 0.7 YT R 377 T &

SUFHTART HEIGY, I AN U AR 3fibs] Maverand 51 fa< #3012 51 F 4o
TR BT $9P] TG BRI ST ST B ... (G HEIGH, STD] AT BRI ST S]]

2l ...(FAUH)... 3D AU STHM BT T 1§ I&d] ATl ABIG, actually STd I AR
3§ dlerd €, A1 89 SR HRd & Al ATST G9-59 ¥ Sl §

st STUTAfa: @IST, 1Y Heolae UR difelv|

S1. WUl HIgd S Al A SR el § Y of SR fa=l # Sfar9 < <7 RBI |
calculation faT! ... (Taem™). ..

TS A e I HISTQR] | 91 5719 & qhdl &l ... (FE). ..

Sl YT HIgd SN 30El: 89 dl 99% & ofl, T9/97 37T &, G T gd & Tgl/
...(FAE)....

s ST Sl

SI. NTET Iﬁ's’:f < 3UdTel: Current Situation Index - HINT T Current Situation Index,
ST RISHIR o YR IR 94T 2, AT TR & LR 9R g1 8, Jod & 3MUR
R g1 B, 31T & MR IR 971 & 3R ANRD] & Gd B B &HdT &b MR R
AT &, 100 b JbTdel SHBT Hod 97.1 URILTd 1 T AT I1& IR i 31D Faed]
1 BN, 39 fAQ9s & 997 | 39T W 31 el Uh AT & 91 YR 3MfId U I
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WWW,WWﬁFﬁWFuture Expectation Indexﬁl‘cﬂﬂﬁ%\;lw, 100
& Index H WIRT BT Jd 124.7 AR &l ... (9T DI GY)...

ST 78ISd, A TR & a1d B I8 A1 * A per capita income I TR
@ 21 AR & Jee HA1 7 77 fRan 9 W ¥ IS A1 I AT AT 6 3R IWiai
DI AT ATST AT g1 S Y, A1 1 371fdras Gfaenaii d& @t ugd e siil, AHINS
gfaerali T ITd! ugd T8l Biil, YD JrAenadl dd ITa! ugd el sikill IFD!
aTdT| SAIATY A9+ TR fhar g1 b A 98 w3l St 5 TS b 3R g9 6l
SAIR T8 [T, ITd!1 SIF § U1 1Y, 79 d I8 JAgn uTdl, SHHT ST el
I S7BI ITDT 4 BRIS ABT IR & 19U, Fgleh < 1Qy; o_i | 2= § ],
rgle § fQQ; BRI fasTell § <1, frgles < fam; SR &1 gerst &1 i, Frgfes
A1 o 19 7 e, Frgle o & 8iiR R, 311 &1 86,000 W I¢1 HR 2 ARG 12
TR &R ST ... (W9 &t €Y. ABIGY, H FHAT B @1 @l ... (Fag™)... §
FHTT R &1 g

HeIed, U IR RN B A= R I8 A1 I R B2 F AT HHINE
WWQWWW%,H?WWWIW%%@I Cooperationffﬁl%ﬂﬂ
HA 21 BF UL HAT 8, AT THART T HA1 WY 370 U< BT FHT MBI g1 84
39T BRI DI, B 37U &I AT DI 3R RIS STAUIEIT B IAS 3R
PCS o 3IfeeTRAT & ATH attendance T &b foTT HSTGR 8T BN AT HHILA
DI AT DR AT GG HAT ST 7 §6 I &b 8¥h G AT b TR DI &f] B
gl ...(AHI @ °eY)... {8, I AN BT Yeb Multi-dimensional Poverty Index
2, ST I8 9q1aT 2 fob fUser 10 I1eli § 89 24 BRIs 10 oIRG oI Bl R1th T Ya@m
I HUR & 721 ST 8, gfces Shia Bl Rt STexd gidt & - 31T of 9T ol 3 A
&b I IS W3 ©, b d WISIT &b ORI 21 31T ART (AR F BT 0T Il &1 A
I W Multi-dimensional Poverty Index Pl TPY SN | I Bl ?*Fﬂlﬁv_?ﬂ, Fifh
3MIHT T d7h1d &1 STl MM ANRST HI Flaemg <&t T81 off, Wreflt weoll wR-
Bfuer, WR-HUeT T B U, ST MY 59 I H A [SIIHI Ulac] s
1 B TET AR fHaT| HIRA & HG FH1 7 I8 B (BT, ARDT T Glaer ugars|
G A b Y IBI Bl fb 54 qh Yeb-Ueb ARG b d8x W Gl T8l
TG, AT ST BT a8 |91 YRT 81 81 b S1d g4 A1l g9 81, <1 I8 <l &
TR Il | TRIS] & 311 AT 8Id & 1 Teil...(F9T & °el)... 894 & A1
BT T © (&b Ul S ATell H 89 24 BRI, 10 AR ARTRD] B 3G US|, .. (T
®l °Y)... STAIIRT A1, § 31 95 B HET A8 AT, offch 37U T 2,
Salorg b Tl g, |l aifory, 1 fhR 31Ul aTdl I, g=gara|

* Expunged as ordered by the Chair.
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St SyaUMfer: 1. YT AT ST AT Si, MY 79+ forw a7 gwg q K=
AfTd T forar, 98 THI 3MYBI Ul | Sl AT it SaEy WReR|
...(TILT)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, | invite your kind attention to
Rule 261. Rule 261 says, 'If the Chairman is of opinion that a word or words has or
have been used in debate which is or are defamatory or indecent or unparliamentary
or undignified, he may in his discretion, order that such word or words be expunged
from the proceedings of the Council."

MR. DEPUTY CHAIRMAN:: It has already been done.

SHRI SUKHENDU SEKHAR RAY: Sir, only one word, I CRUIBNRPIR IES ARSI P
ST ST 91t I8 o, o 9 ST H IE AU 3M AT - MG AT * T2 U, This is
unparliamentary, according to the Parliamentary publications book on
Unparliamentary Expressions, 2021.

MR. DEPUTY CHAIRMAN: He is right. ...(Interruptions)... T8 SRNIEIT o5 &,
$feTT 98 ol | 31T I8 2! &g 32 B

SHRI SUKHENDU SEKHAR RAY: | am referring to a book. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You are right. | have already indicated.
...(Interruptions )...

SHRI SUKHENDU SEKHAR RAY: Sir, | am referring to a book which is a publication
of the Parliament.

o} SggHTafa: oy 9Ll 2l

SHRI SUKHENDU SEKHAR RAY: The name of the book is Unparliamentary
Expressions, 2021. SB[ SIXT MY ¢ ol |3IQI

st STt A ﬂ'@g 2IER XY S, you are correct, | have already instructed

about it. ...(Interruptions)...

* Expunged as ordered by the Chair.
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The next speaker is Shri Jawhar Sircar; you have fifteen minutes.

SHRI JAWHAR SIRCAR (West Bengal): Sir, | would like... please 319 EG]
.(IaYTA)...

ot STt : I8 Rt 21 oreg] uR o, S S81 Bl Bl...(Hae ). .

SHRI JAWHAR SIRCAR?: Sir, | would like to thank you first. | would like to thank the
Chairperson of our party. | would like to thank the National General Secretary and the
Leader of the House for giving me an opportunity to state certain facts. Before that, |
would like to make one comment to my hon. Friend. He has mentioned 'paisa’
around 40 times in his speech. "UIT" ST. AT &1 ST, AT DI ST ?

Secondly, he has made a lot of statements that are really defamatory in nature.

| would say if he really believes, if he really believed in... ... (/nterrupt/ons)...

MR. DEPUTY CHAIRMAN: You have to speak on the subject, Mr. Jawhar Sircar.
...(Interruptions )...

St TEAEY WEHR: WX, $7] 1 BIFSYL...(REE)... 31 Y1 I1d IR A SISy
...(TILH)...

MR. DEPUTY CHAIRMAN: You have taken his name. ... (Interruptions )...

SHRI JAWHAR SIRCAR: Sir, | would like to start by expressing my deep sorrow at the
wasted opportunity of a Finance Minister who has been there for seven years. | came
into the Budget process some 21 years ago and have drawn and helped execute
budgets. | have not seen such a lacklustre budget, such an absolutely atrocious
Budget. This is the Budget that is a fig leaf for plutocracy and for a rule by the rich. |
will give just a few examples. Hon. Finance Minster starts off by saying, ‘I let off gold,
silver and platinum.” This is a fact. Sir, gold, silver and platinum is her priority! When
| talk of silver, the first thing that comes to my mind is a scandal in the GIFT City, in a
particularly favoured State. There is a huge scandal about import of silver. Then she
says, ‘| let off cruise ships.” X, d9ic ERCRIGEY RO B¥reg o 'Jﬂiﬁéaﬁgﬁ_vﬁ%\’! | gave

up the Angel Tax. Angel Tax, Sir, is meant for high investment by high investors. This

has nothing to do with the common man. She said, ‘I removed the Angel Tax.’ a
g9 foTT T Devil Tax ®, STdT TIT devil tax BIST? She has let off Angel Tax! Have
you thought even once about small savings? Sir, there is not a word about small
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savings! Not a word about the common man. The tragedy of the hon. Finance
Minister is that she does not understand the subject and rains from a high hog !

She has, deliberately, avoided the names of all the important States that voted
against her. Sir, West Bengal has not been uttered once; Punjab never, Tamil Nadu
never; Kerala never and none of the States she uttered! We do not exist in her
scheme of things. That is what | am trying to say.

She starts up saying, ‘We are the fifth largest GDP.” 89 I8 &d ddh {ﬁ'}f? You
are supposed to have made it US$5 trillion by this year. You have not; so, you have *
to the nation. You have not been able to manage even US$4 trillion. As Mr.
Chidambaram said, it is all jugglery of deflation. If you have come to close to US$4
trillion, it is not thanks to you, it has happened because of the people of India. As
people say, it happened in spite of the Government; it didn’t happen because of the
Government.

Sir, her Economic Survey suddenly brings out one word of truth. | am quoting
that sentence. It says, ‘The Indian corporate sector profits are at a fifteen year high.” |
don’t grudge it. | grudge the 75 year low through which the poor are going. That is
what my grudge is.

The Budget talks of youth, women, poor and farmer. But, what did it do in
reality? In reality, it has turned itself into a user-friendly political weapon. It has
created monopolies and oligopolies. It has created crony raj and we can go on giving
a number of examples, whether it be airport, port, coal, solar and even foreign
contract dalal.

Now, | come back to taxation structure. It was always around 40 per cent of
the personal income tax of poor people and 60 per cent was from corporate tax. Sir,
60 per cent used to be the corporate tax. Today, they are equal. Now we are totally
unequal. Personal income tax has gone up from 40 per cent to 55-60 per cent and
corporate tax has come down/slashed down deliberately, to give them some benefit
which they never returned to the nation through any investment. The present
calculation is that the present hon. Finance Minister and the hon. Prime Minister have
let off Rs. 8 lakh crores — it is a lot of money - it is the Budget of five States put
together — of corporate tax, along with a write-off of Rs. 16 lakh crores of banks’ bad
debt! Sir, out of Rs. 16 lakh crores of banks” bad debt (NPAs), she has given me, in
writing, that around Rs. 9 lakh crores are on account of Modi, — sorry, Nirav Modi —
on account of Jatin Shah, and on account of other big frauds and corporate losses.

* Expunged as ordered by the Chair.
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Sir, with a cumulation of such a plutocratic, such an absolutely openly
capitalist Budget, we have landed into an inequality that is one-and-a-half times
worse than colonial times. ... (Interruptions)... 37X S U 51 U1 ©, o hived
BIHS dl B But, the Private Capital Formation has declined steadily during this
regime. Let them contest it. Those officers, who give them such papers, should also
give them such truths, once in a while TqIfp U TaTg al Fﬁél This has happened
consistently.

This Budget is the most anti-federal Budget that we have seen in the last 20
years. The most deliberate anti-federal Budget. | will come to my State. They
declared an economic war on Bengal because Bengal refuses to subscribe to their
principle of hatered. We do not believe in the hatered against minorities. 34 g AR

@T%I'Q, ooy It g9 minority & Rgem Zbﬁ?g(’ B ol Y| We do not believe in

casteism. So, don’t come and introduce the poison of casteism in my State and say,

“EH dIc &I - g9 dIc SII" And, for that, we have to pay a penalty that is higher than
many other States. We have been stopped funding on MNREGA, Aawas Yojana,
Gram Sadak Yojana, and even on health to the poorest. And, our dues are Rs. 1.72
lakh crores. ...(Interruptions)... 1.72 lakh crores! We are doing Awaas Yojana on
our own. We are doing MNREGA on our own. I3 YR g =T AT EF?ﬁ%\r, SHDT AMH
oo SIFTT A, A-THT et ST &7 A el &R bl iR &1 9 3@ Iy, i @t
SIRTT | SFdT TR~ ATe] TRl SATIHE g9TSU| West Bengal is the only State that has
been deprived for three years. You have declared a special war of vendetta. The

Prime Minister and the Finance Minister have declared a special war against us.
Please, please look at history. In this sub-continent, if you take out a particular region
or a particular State and declare a war of vindictiveness, you are playing with fire. You
are playing with fire, with the emotions of the people. You have even stopped
kerosene quota. dg I 81 Y81 87 You talk of giving e-vouchers for financial support
to one lakh students. Bengal has already given it to eleven lakh students. 314 g T
ﬁﬁg'lﬂﬁ? On Finance Commission grants, as you know, there are no conditions
possible. But, you have started putting conditions here too. You have started it and it
is anti-federal because you are you increasing your tax budget through surcharges
and additional duties. And, you are not distributing this. You are keeping this to
reward those States that prop you up.

You have talked of inflation. The one that matters the most is the food inflation,
which is over nine per cent — 9.2 to 9.5 per cent. Vegetable market is on fire. But,
you look only at the fire of the stock market.

(MR. CHAIRMAN in the Chair.)
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Now, | come to the household consumption expenditure. Your report will not
show that 43 per cent Indians are skipping a meal. Your national account 36 or 24
shows that household incomes have crashed by rupees nine lakh crores in two years.
| am repeating, crashed by nine lakh crore rupees in two years! The household
savings have come down as a percentage of GDP. The household consumption
expenditure has been shattered because of inflation.

We come to Budget. When you talk of so many things that you are giving, you
are not mentioning that this is on borrowed money. Never before have we relied on
rupees fourteen lakh crores of borrowal. You are putting the nation into a debt.
Remember, 67 years and 13 Prime Ministers borrowed 55.8 lakh crores of rupees.
But, one Prime Minister alone has borrowed three times more. It is a fact; let them
refute it. And, now you talk of increased budget, H# I8 < Y81 §, 98 & I81 &l Our debt,
as a part of the GDP, you say, is lower than that of the USA or Japan. I T &THdT
gl They have the capacity to repay. They do not have such a huge burden of the poor
to carry on. So, do not compare incomparables.

You have cut down even on subsidy. You have cut down even on subsidy on
every account. On unemployment, you are on complete denial mode. Unemployment
has already burnt you. The gentleman who spoke before me, his State has come
down to half, where his party is concerned. When | talk, my State, my party has gone
up by 20 per cent in my State. So, these are the results. Do not fool yourself.
Unemployment will blow up on your face.

The labour force reports are based on mythical things. You worked for one
hour, it is taken as a week employment. You worked for one month, it is taken as
your annual employment. 379+ 3T NI AT g€ BHINIY IR HH-HA T B1
ﬂ"s’ é‘%l'(’l Now, employment linked subsidy is a new step. Before | come to that, | will
tell you that we demand a White Paper on PLI. On PLI, | feel there is something that
we all need to look at because almost all of it is going to one State. In that State,
Micron industry charges Rs. 3.2 crores per job. This is a racket. You have to take a
look into it. And, if the Government has the capacity, let it put up a white paper on
who got PLI, where and for what purpose, in which State, cornering of all industries
into one State, just one State, favouring a couple of other States.

On health, our Budget has slashed. We need three percent of the GDP, we are
spending less than one. (Time-bell rings.) AX, g &1 HESEYESRIES ESIEIN
PR & b H I8 PR BT ¥, 98 ®X BT §l On health alone, we have crashed. On
education, we have crashed. From our six per cent of GDP target, we are nowhere
near three percent.
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This is a Budget meant for the rich, only for the rich and it is a completely anti-
federal, anti-poor Budget and needs to be junked out. | completely believe that this is
a motivated one that is meant against the poor man, against the citizens. Look at
small savings, look at the over-centralisation of the NEET, look at the over-
centralisation at every level and you know what | mean. With these words, Sir, |
strongly condemn the Budget and the points that | have raised, | hope, the hon.
Finance Minister replies in a soft, decent manner with logical facts, not in anger.
Thank you, Sir.

MR. CHAIRMAN: Thank you. Now, Shri N.R. Elango. You have 12 minutes.

SHRI' N.R. ELANGO (Tamil Nadu): Mr. Chairman, Sir, | thank you for this
opportunity. My response on this Budget is going to be only political, not on any
finance, economy or data because the Budget itself is political, not on any finance or
economy. The Tamil Nadu had so many demands. We were expecting so many
things. We were hopeful of something from the Government but we got nothing. That
is because the BJP got nothing from Tamil Nadu. Sir, | have read in the newspapers,
the hon. Prime Minister spoke to the Press saying and | quote: “Now it is the
responsibility of all elected representatives and of all political parties who have fought
for their respective parties, that now for the next five years, we have to fight for the
country and strive for it.” Unfortunately, this was not brought to the knowledge of the
hon. Finance Minister. This Budget, in my opinion, is not for the country but it is to
appease very few. This Budget is not for the stability of the country but for the stability
of this Government. | want to refer to only two portions of the Budget speech. The
first line says, ‘the people of India have reposed their faith in the Government and
elected it for the third term.” With great respect to the Finance Minister, | say, it is not
correct. Only two persons have reposed faith on you; only two persons. And, you say
that ‘you are grateful for their support.” This is correct because you are grateful to
those two who are supporting you, and nobody else.

Sir, the fault in the Budget is that it has great amount of regional disparities.
Purvodaya Project is covering Bihar, Jharkhand, West Bengal, Odisha and Andhra
Pradesh. The height of the tragedy is that you have included Andhra Pradesh in the
Eastern region. Maybe, because the rising Sun is shining well in the South, you
thought, Andhra Pradesh is in the East. We don’t envy these States. They are our
brothers. But we strongly condemn the step-motherly attitude of the Union. Our
leader, great arignar Anna said, North flourishes and South deteriorates’. Because
of the well-planned governance of our leader, Dr. Kalaignar, and Mr. Muthuvel
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Karunanidhi Stalin, Tamil Nadu is performing as one of the best States in terms of
every parameter. But we are punished for our best performance. Our contributions
are not even returned by due devolution of funds. Now, it may be not wholly
unjustified if we say, North is flourishing because of the South.

Sir, Tamil Nadu is excelling in industry, in agriculture and in every other field.
As per Niti Aayog’s report, 2023-24, in achieving the goals of low poverty, zero
hunger, good health and well-being, quality education, gender equality, clean water
and sanitation, clean energy and every other field, Tamil Nadu has excelled the
average of India. Sir, the overall performance of Tamil Nadu was at 74 per cent in
2020-21, and India was at 68 per cent. Tamil Nadu is at 78 per cent in 2023-24, and
India is at 71 per cent. For the information of my learned friend, Dr. Radha Mohan Das
Agrawal, | may have to say that these figures were only at 60 per cent and 67 per cent
during the period 2020-21 and 2023-24 respectively for the State of Uttar Pradesh.

Sir, Tamil Nadu being one of the well developed States often receives less
Central transfers compared to the less-developed States. Regarding the
infrastructure projects, as far as the Metro Rail Phase-2 Project is concerned, the
Metro Rail Project Phase-2, is on the 50:50 contribution of the State and the Centre.
Though approval of every stage was granted, now the project is awaiting CCEA
approval from the Central Cabinet. It is not being given. The State has commenced its
work. We are having funds’ deficiency. | request the Union to consider this and to
give the CCEA approval and to release necessary funds. The four new rail projects are
imminent for the State and we request the Union to consider them and clear those
projects expeditiously.

Sir, two disasters happened in Tamil Nadu -- one, in Chennai and
neighbouring districts; and number two, in the Southern-most part of the State. We
requested about Rs. 37,907 crores as relief but the Centre, so far, released only Rs.
276 crores, a meagre sum of Rs. 276 crores. The State is fighting very much
financially to take the relief measures. We request the Union to immediately release
Rs. 3,000 crores towards this disaster management. Sir, as far as Samagra Siksha is
concerned, Tamil Nadu has its own reservations about the New Education Policy.
Though we have contributed our 40 per cent towards this project, the Centre is not
releasing its share of 60 per cent, which is around Rs. 2,152 crore. We have our own
reservations about the New Education Policy, but that is the State's autonomy. You
cannot withhold funds because of that. On the education front, we have been
opposing NEET right from its introduction. Now it is very clear that the NEET
examinations are not being conducted properly, that NEET is not really required and
there is a great scam involved. Hence, we would request that the Bill that was
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unanimously passed in the State Legislature and pending assent by the President of
India, should be cleared by the Union Government at the earliest.

Sir, it is important to note that the financial relationship between the Central
Government and the State is dynamic and can change based on various factors
including economic conditions, political alignments and policy priorities. We, being a
significant economic contributor, urge the Union Government to give a fare share and
greater autonomy to us in financial matters. The attitude of the Union is leading to
doubts about fiscal federalism. Moreover, we call for a broader reassessment of fiscal
federalism in India. The current trend of centralization is unsustainable and detrimental
to the diverse needs of our States.

Sir, let us remember that India's strength lies in its diversity. Our federal
structure is not a weakness to be overcome, but strength to be harnessed. By
empowering States, we empower India. Never forget, by penalizing the people of
Tamil Nadu for not voting for you, you are derailing federalism and the nation as well.

Sir, to conclude, this Budget missed a great opportunity to strengthen our
federal structure and to drive equitable growth across all regions. We, in Tamil Nadu,
stand ready to contribute our fair share but we also demand our fair due. It is time for
a new fiscal federalism that respects State autonomy, rewards performance and
works towards the collective progress of our nation. Let us work together to build an
India where every State can thrive, where diversity is celebrated and where the spirit
of cooperative federalism truly prevails.

Sir, you have forgotten Tamil Nadu, Tamil and Thirukkural because the
elections are over. Since the Prime Minister and the hon. Finance Minister were fond
of Thirukkural before the Elections, | would like to conclude by quoting Thirukkural.
Recently, everybody talked about Sengol, the scepter. Somebody has misinformed
them that the scepter is translated into Tamil as Sengol. That is not so. Scepter is
only known as kol. If they actually read chapters 55 and 56 of the Thirukkural, they
would find the words sengol and kodungol. \When you deliver a good government, it
is called sengol. If you deliver a bad, worse or tyrannical government, it is called
kodungol. Sir, let me quote, with your permission, one Thirukkural -- the English
translation of which says: "the Government of a nation would get spoilt every day if
the Government does not do justice every other day." In the matter of finance, in the
matter of governance, in every walk of life, if the Government does not act in a just
manner, the Government will be spoilt every day.

Sir, | want to bring one more thing to the attention of the Chair. On page 2,
paragraph 4 -- | would be finishing it, Sir -- there is a sentence. It is mentioned in the
interim Budget, on page 2, first line. It reads, "We need to focus on four major

Content Page t



98

[RAJYA SABHA]

castes, namely, poor, women, youth and farmers." These are not castes. These are
the sections of people. | do not know how the Finance Ministry terms them as
‘castes’ of this country. | conclude by saying that the Budget and the attitude of the
Union Government show who you are. The people of India will decide whether you are
having a Sengol or kodungol. According to us, your rule is a Kodungol. People will
teach a proper lesson to you. Thank you, Sir.

MR. CHAIRMAN: Now, Shri Sanjeev Arora. You have five minutes.

SHRI SANJEEV ARORA (Punjab): Thank you, Mr. Chairman, Sir, for giving me a
chance to speak on the Budget, especially today. | would like to speak on health
sector vis-a-vis this Budget. India is ranked at 158" place out of 196 countries on
Government health expenditure. The source of this information is the 134" Report of
the Parliamentary Standing Committee on Health and Family Welfare. If we see
globally, healthcare expenditure in most of the countries, on an average, is 8-12 per
cent of the GDP, whereas we, in India, where it is needed the most, are still below
two per cent. It goes up to 17 per cent in the U.S.A. There could be some
exceptions. | have taken most of the countries in the world where expenditure on
health is 8-12 per cent. It was NDA Government’s target in 2017 that by 2025, the
expenditure on health would be 2.5 per cent of the GDP, and it was also mentioned in
the National Health Policy drafted by the NDA Government. But, here we stand in
2024-25, and it is still less than 2 per cent.

Then, out-of-pocket expenditure, as per Government record or Government
report, is around 50 per cent. This is as per the National Health Accounts Estimates,
but this is far from truth for one reason that there is much of expenditure being
incurred in the form of OPD charges, radiology, pathology and purchase of medicines
which happens in cash, which is not reported, but the other part is reported fully. So,
there is a private report which states that if we take into account all these
expenditures, the total out-of-pocket expenditure comes to 60 per cent, which is very
high. The world average of out-of-pocket expenditure is 18 per cent. In a State like
Uttar Pradesh, which is bigger than many countries, the out-of-pocket expenditure -
- this is again as per a Government report -- is more than 70 per cent. So, in India,
out-of-pocket expenditure is more than three times than the global average, which is
pushing many people into poverty.

Now, coming to the allocation for health in Budget, in 2023-24, the Budget
Estimate was Rs.86,175 crores, whereas the Revised Estimate was Rs./7,624 crores,
which means, as it is, it is less than 2 per cent of the GDP and then the amount being
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spent is even lesser than what is being shown in the Budget. It is not like Rs.1,000 or
Rs.500 crore less, but it is a gap of Rs.10,000 crores. This time, the Budget Estimate
for 2024-25 is Rs.87,656 crores which is only 1 per cent increase in the total health
expenditure from the last year’s Budget. | mean, it is not even close to the inflation.

MR. CHAIRMAN: You have used 80 per cent of your time already.

SHRI SANJEEV ARORA: Why Sir?

MR. CHAIRMAN : Only one minute is left.

SHRI SANJEEV ARORA: No, Sir, don’t say that. Sir, your clock runs fast.

MR. CHAIRMAN: You are talking of those figures and you are losing your own track.
Please conclude.

SHRI SANJEEV ARORA: | will be quick. | am thankful to Shri Sanjay Singh. He gave
me his turn. | do not want to take much time and | will be quick.

Coming to the issue of Research and Development in the medical field, we
need to spend a lot because some of the medicines, which are being imported, cost
crores of rupees. ...(Time-bell rings.)... Forget about cancer medicines, there are
many other medicines. Sir, under Pradhan Mantri Ayushman Bharat Health
Infrastructure Mission, the Budget Estimate of last year was Rs. 645 crores and only
Rs. 200 crores were spent. Why is it that in the health sector, which is required the
most, the amounts are not being spent?

MR. CHAIRMAN: Mr. Arora, you are already over time.

SHRI SANJEEV ARORA: | am concluding, Sir. | have not finished all my points but |
am concluding. | will straightway come to the last point.

To take care of all the issues, which | mentioned and which | could not, the
only way forward is to increase the Budget allocation for health sector and make
healthcare affordable for all. To begin with, | would request the hon. Finance Minister
to increase Budget allocation to 2.5 per cent as mentioned in 2017 Report of National
Health Policy.

Sir, | would also like to request the hon. Health Minister, Nadda ji, to use his
good offices and get the needful done for ailing health care sector. Thank you.

Content Page t



100 [RAJYA SABHA]

MR. CHAIRMAN: Now, Shri Sujeet Kumar. You have 25 minutes.

SHRI SUJEET KUMAR (Odisha): Mr. Chairman, Sir, at the outset, | would like to
convey a message from my Party President, Shri Naveen Patnaik, with regard to the
Budget, and, | quote: "BJP had put Special Category Status in their manifesto as a
promise to the people of Odisha. However, this promise has not been considered for
Odisha whereas special packages allocating crores of rupees have been announced
for Andhra Pradesh and Bihar. Along with this, the demand of Odisha for revision of
coal royalty, which has been pending for years with the Central Government, has
been rejected, because of which the State will lose thousands of crores of revenue
every year. During the election campaign, a lot of big promises were made to the
people of Odisha in different sectors, especially, agriculture, MSME and industry.
There is no mention of any promise being fulfilled in this Budget. This is a complete
neglect of Odisha and its people. Today, the most serious issue being faced by the
common public is inflation or price rise and unemployment. This Budget does not
have any considerable intervention to address these two major issues. | am happy to
see that there is a focus on tourism in Odisha. | hope, this is substantial and we shall
await the details. | would say that along with people of Odisha, | feel disappointed at
the continued neglect of Odisha while the State contributes so much to the country.

Sir, people across the country are feeling disappointed with this Budget, and,
particularly, the people of Odisha are feeling let down with this Budget
pronouncement. Andhra Pradesh and Bihar have received huge Budget bonanza. Let
me give you some examples. An outlay of Rs. 26,000 crore has been given to Bihar
for road projects. About Rs. 15,000 crores this fiscal -- and more in the coming years
-- has been given for the development of capital city of Amravati.

The Central Government has announced that it will support loans from
multilateral agencies for Bihar and Andhra Pradesh. The Minister has also announced
a Backward Region Grant for three Districts of Odisha. Lest | am misunderstood, |
would like to clarify that we do not grudge this Budget bonanza for Bihar and Andhra
Pradesh. In fact, we are happy for our brothers and sisters of Andhra Pradesh and
Bihar that they have got this budgetary support. But why has this step-motherly
treatment given to Odisha? Why have we been neglected? Are we not part of
'Purvodaya’, which the hon. Prime Minister has been talking about? Why is this
appeasement to allies at the cost of States like Odisha, Jharkhand and others? Can
we have a Viksit Bharat without having a Viksit Odisha and Viksit Jnarkhand ?

Sir, a mention was made of the KBK region of Odisha. | come from that part of
Odisha, which is probably as backward as the three Districts for which special grant
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has been announced in this Budget. Why is there no special grant for the KBK?
Don’t other States need loans and support from multilateral agencies? Will the Central
Government support the other States also when they apply for loans from multilateral
bodies?

Sir, | shall be failing in my duty if | do not share the concerns that | have from
this Budget. Because this is the Council of States, it is my duty to also highlight the
concerns and the neglect of Odisha in the Budget of 2024-25. The first concern that |
have is regarding R&D. As a nation, we spend less than 0.7 per cent of our GDP on
R&D, which is abysmally low. In comparison to this, China spends 2 per cent, the
USA spends 3.06 per cent, South Korea spends 4.6 per cent and Israel spends 4.9
per cent of its GDP on R&D. How can we become a Viksit Bharat without focussing
on innovation and R&D? | am so disappointed that this Budget does not have
adequate focus and priority for R&D.

The second concern | have is with regard to education. When it comes to
spending on education and health, | am reminded of the French Literature Laureate,
Andre Gide, who said, “Everything that needs to be said has already been said but
since no one was listening, everything must be said again.”

[THE VICE-CHAIRPERSON, (DR. KANIMOZHI NVN SOMU) in the Chair. ]

In her Budget speech last year, the hon. Finance Minister listed out seven
priorities, which she called Saptarishis. | was very disappointed last year as well,
Madam, that Education was not one of the Saptarishis. This year, she has articulated
nine priorities, and again, Education is not one of the priorities in her list. We all know
that investment in Education is the foundation of a nation. Way back, in the 1960s, the
Kothari Commission and now the New Education Policy of 2020 have been talking of
investing at least 6 per cent of our GDP on Education. We are nowhere close to that.
We are, at best, spending 3 per cent of our GDP. If you add the State Budget, it will
probably become 4 per cent of the GDP. But it is nowhere near 6 per cent of the
GDP, which has been recommended by the Kothari Commission and also our New
Education Policy. Madam, a small State like Odisha, last year, under the leadership of
the then Chief Minister, Shri Naveen Patnaik, allocated 13.2 per cent of the State’s
GDP on Education, which shows the commitment of the BJD Government and
conviction of the BJD party towards Education. Madam, let me quote a few lines from
the New Education Policy itself. “The aim must be for India to have an education
system by 2040 that is second to none with equitable access to the highest quality
education for all learners regardless of socio-economic background.” Inadequate
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allocation to education does not match with these lofty goals of the NEP. | am afraid
that the journey to 2040, which the NEP talks about, has started with a fractured leg.
Instead of galloping to 2040, we will probably limp to 2040.

Again, the Government has grossly under-prioritized spending on food and
nutrition, particularly for children. "PM POSHAN 2" and "Saksham Anganwadi' are
two of the flagship schemes of the WCD Ministry of the Government of India. The
Revised Estimates for the financial year 2023-24 was Rs. 21,523 crore for these two
flagship schemes, which has been reduced to Rs. 21,200 crore in this year’s Budget
Estimates, a deduction of over Rs. 300 crore from last year’s allocation. Will this not
show up in poorer learning and education outcome? If you reduce the allocation for
the Mid Day Meal Scheme for POSHAN, for Saksham Anganwadi, will that not reflect
in poor learning outcome for our children?

The third concern that | have is regarding Defence. As a regional party, Biju
Janata Dal, and our party president, Shri Naveen Patnaik, have always stood with
successive Governments when it comes to the nation’s security, unity and integrity.
We have always stood with the Government in Delhi when it comes to defending our
borders, when it comes to the unity and integrity of our country. Madam, at 6.22 lakh
crore which is roughly 75 billion US dollar, the total allocation for Defence marks a
marginal hike of 4.79 per cent from the BE of last year. According to the Stockholm-
based policy think tank called SIPRI, China spends over 300 billion dollars on defence
every year. And this is not even the official number. Because the official numbers from
China are unreliable. They are fudged. Unofficial estimates claim that China spends
over 700 billion dollars on Defence. That is the difference we are talking about. The
number is 75 billion dollars for India whereas for China, it is over 300 billion dollars
officially and unofficially it is 700 billion dollars. This accounts for less than two per
cent of our GDP. Less than two per cent of the GDP is spent on Defence. Many
Parliamentary Standing Committees on Defence have recommended that as a nation
we should spend at least over three per cent of our GDP on Defence. We are
extremely proud of our Armed Forces who are guarding our borders and giving us this
safety net. Our Armed Forces have to be battle ready. They have to be constantly
ready to meet any eventuality, particularly when we have a very belligerent,
aggressive and hostile nation called China in our Indo-Tibet border. This is why | urge
the Finance Minister to ensure that adequate funding is allocated to the Defence. |
hope that they have done the math but | want to ensure that adequate funding is
allocated to the Defence.

My fourth concern is with regard to sports. At Rs.3,442.32 crore, the budget
for the sports Ministry has been marginally hiked by 45.36 crore from the previous
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year. It is only a marginal increase of 45 crore. With this lousy focus on sports, no
wonder we are not in the top 30 sporting countries in the world. A country aspiring to
be a five-trillion dollar economy spending less than half a billion dollar on sports is
certainly not encouraging. We are talking of becoming a five-trillion dollar economy in
the next one or two years but we are spending less than half a billion dollars on
sports. It would not be out of place to bring to the attention of this House how Odisha
has emerged as the sports hub of the country. Under the leadership of our visionary
former Chief Minister, Shri Naveen Patnaik, Odisha successfully hosted two Men's
Hockey World Cups twice in a row. We built the world's largest hockey stadium, in
terms of seating capacity, called the Birsa Munda Hockey Stadium in Rourkela which
has made the entire nation proud. Odisha is the first and the only State to sponsor
both the men's hockey team and the women's hockey team of the country.

The fifth concern is with regard to unemployment. Unemployment, as everyone
would agree, is a very urgent and pressing issue facing the country. In fact, the
Economic Survey, which came out a couple of days ago, has estimated that the
Indian economy needs 78.5 lakh jobs every year on an average until 2030 in the non-
farm sector to cater to the rising workforce. We need 78.5 lakh jobs every year in the
non-farm sector to meet the rising demand of employment. Which sector creates
jobs? It is the MSMESs that create jobs for the country. It is the MSMEs that create
wealth for the country. But, unfortunately, we did not see adequate focus on MSMEs
in this Budget. | will give you some examples, Madam. | am happy that MUDRA Loan
ceiling has been hiked from Rs.10 lakh to Rs.20 lakh. But talk to any rural
entrepreneur and talk to any woman entrepreneur in the country, you will come to
know how difficult it is to access a MUDRA loan. They will tell you horror stories. It is
so difficult to access MUDRA loan. So this hike in ceiling from Rs.10 lakh to Rs.20
lakh unfortunately will not do much for rural entrepreneurs and women entrepreneurs.
We recommend that the Government should give preference to local MSMEs in
Government contracts and tenders up to Rs.20 crore. That will boost the local
economy and the local ecosystem. We urge the Government of India to hike the GST
waiver for companies, which is Rs.20 lakh now, to Rs.2 crore. MSMEs need relief
from the compliance burden that they face. | am so glad that the hon. Finance
Minister spoke about Jan Vishwas Bill 2.0. | request her and the Government to
expedite such a Bill which will ensure that our MSMEs are not burdened with
compliances.

Madam, | would like to make a mention of gig workers. Today, we have about
15 million gig workers in the country. Some estimates say that by 2030, we will have
@0 million, that is, nine crore gig workers in the country. We were expecting that in the
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Budget Speech, hon. Finance Minister will announce a platform for gig workers, a
fund for gig workers, where gig workers can register themselves. Today, we do not
know because companies are not mandated to register gig workers. Companies like
Zomato, Ola, Uber, etc. are not mandated to register gig workers. So, we do not
know whether gig workers are employed or not. | sincerely had hoped that the hon.
Finance Minister would have announced a fund and a platform where gig workers
could have been registered. If numbers are to be believed, today, less than nine lakh
gig workers are registered whereas we have about 1.5 crore which will increase to
about nine crore by 2030. The reason | speak about gig workers is because they not
only help generate employment but the best part is that they bridge the gap in terms
of gender unemployment. Because of the flexible working hours, more women are
able to join as gig workers. And if we focus on such a database or on a fund for gig
workers, then | think we can empower more women to enter our workforce.

Madam, the sixth concern | have is with regard to internship and CSR issue. In
the Budget Speech, the hon. Finance Minister called for Top 500 Corporations to bear
10 per cent of the internship cost from CSR kitty. This is neither desirable nor is it
acceptable from a legal point of view because internship is something which benefits
the company directly or indirectly. To allow a company to adjust that amount against
CSR fund is not ethical. It is not desirable because less money will be available from
CSR Kkitty to be spent on social sector, charitable activities, etc. So, if you allow a
company, which will benefit from internship, to adjust that CSR money, then less
money will be available for other activities, which is not desirable. Again, from a legal
point of view, | think, there is an ambiguity in the legal regime. | would read the
General Statutory Rules, 2021. It says, 'The CSR projects or programmes or activities
that benefit the employees of a company and their families shall not be considered as
CSR activities in accordance with Section 135 of the Companies Act." | am reading
from the General Statutory Rules of 2021. Section 135 of the Companies Act is very
clear that anything that benefits the employees of the company or their family
members cannot be considered as CSR. So, | do not know how this budgetary
pronouncement will be on the right side of the law. Rather, what the Government
could have done is to mandate that the companies contribute from their actual salary
expenditure and could have paid the interns.

Madam, the seventh concern that | have is with regard to tourism. Now, all of
us know that tourism is a growth engine of the economy; tourism creates jobs; it
brings in foreign exchange; it has multiplier effect. Some studies have estimated that
it contributes about 2.8 per cent to our GDP directly and close to nine per cent to our
GDP indirectly. About four crore jobs are generated because of tourism industry
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which is roughly eight per cent of the total employment of the country. | am also
heartened to note that the hon. Finance Minister spoke of Odisha. She spoke of the
abundant natural beauty; she spoke of the rich cultural legacy in Odisha, majestic
temple architecture, classical dance, music, pristine beaches, wildlife, etc. So, |
would really thank her on behalf of the people of Odisha for that. But similar to the
announcement for Bihar, we were expecting a specific and structured package for
development of tourism in Odisha which was not there in the Budget. | have a couple
of suggestions.

4.00 P.M.

First is about the Bali Yatra. Madam, the erstwhile name of Odisha is Kalinga and
Kalinga had a very rich and illustrious tradition of maritime history. The seafarers of
Kalinga used to go as far as Java, Sumatra and Bali to trade and to commemorate
this glorious tradition of maritime history, every year, in the month of November, a
festival called Bali Yatra is celebrated in the historic city of Cuttack. Our leader, Shri
Naveen Patnhaik, has many a time urged the Centre to accord the status of national
maritime heritage to Odisha's Bali Yatra festival. In fact, when hon. Prime Minister
was in Bali for the G-20 Summit in 2022, he made a mention of Bali Yatra. So, that is
the importance and significance of this festival but it has not been accorded the status
of national maritime heritage festival. | urge the Government to consider this request.

Second is Dhanu Yatra. Dhanu Yatra is the world's largest open air theatre. It
is a theatrical festival celebrating Ras Leela, celebrating the life of Lord Krishna and it
is the world's largest open air theatre. It should be recognized as a national festival
and included in the list of fairs and festivals of India.

Odisha is the place that gave birth to a new religious cult called the Mahima
Dharma which talks of international well being. It was popularized by Sant Bhima Bhoi
with his immortal words *Witnessing the plethora of plights on earth how one could
bear with; let the world get redeemed at my cost." It means,''how could one witness
and bear with the plethora of plights of fellow human beings? Let the world get
redeemed at my cost." Madam, these immortal words are inscribed on the walls of
the United Nations in different languages. So, the place of birth of Sant Bhima Bhoi
should also be developed.

India is the origin of Buddhism. We all know and we are proud of this fact that
India is the motherland of Buddhism. There are many Buddhist sites in India like

: English translation of the original speech delivered in Odia.
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Lalitgiri, Udayagiri and Ratnagiri where you had Pushpagiri and Parimalgiri Universities
as recorded by the Chinese Scholar Hiuen Tsang. Now, this could be developed to
attract tourists from East Asia and South East Asia particularly. Also, a Central
University for the study of Buddhism and Buddhist philosophy should be established
in Odisha.

Madam, my eighth concern is with regards to fiscal federalism. A lot has
already been said about it but | would just quickly repeat. The size of the divisible pool
of taxes has been going down. The Fifteenth Finance Commission had recommended
that 41 per cent of the divisible pool should be devolved to the States but the actual
share received by the States has been decreasing. In F.Y. 2022-23, it was 35.1 per
cent. In the R.E. of F.Y. 2023-24, it was 36 per cent. In this year's B.E., it is 35.5 per
cent which is against the spirit of the federal structure of the Constitution.

Madam, finally, | would come to the neglect of Odisha. My Party President Shri
Naveen Patnaik has time and again raised these issues of negligence with the past
and the present Central Government when it comes to tele-density, national
highways, coastal highways, railway, banking and cutting of funds for the scheduled
areas and for KBK. We have been urging that special consideration should be given
to Odisha when it comes to the Disaster Response Fund. It is a known fact that
almost every year now Odisha witnesses super cyclones or cyclones. So, we request
that the sharing pattern under the Disaster Response Fund should be 90:10 at par
with the Himalayan States against the 60:40 that is there today. Secondly, the
Finance Commission has also recommended that a devolution of Rs.100 crores
toward Odisha for drought prevention measures and Rs. 800 crores for strengthening
the Early Warning System should be sanctioned.

Number two demand from Odisha is this. We have a 480 kilometres long
coastline but today we have only three ports, a major port in Paradeep and two minor
ports in Gopalpur and Dhamara. There is possibility of developing many other ports,
particularly, in places like Astaranga, Subarnarekha and a riverine port in
Mahakalpada. This would boost the economy of the State hugely and also stimulate
and create jobs.

The third demand is with regard to the GST on Kendu leaves. Kendu leaf,
under the Forest Right Act of 2006, can be collected by the tribal population. It has
been categorized as a Minor Forest Produce (MFP). Sir, today 18 per cent GST is
levied on Kendu leaf which is putting a huge burden on the Kendu leaf pluckers, on
the seasonal workers and on the binders who are largely tribals. Ten lakh tribal
population is dependent on these Kenau leaf economy. We demand that this 18 per
cent GST should be waived off on Kendu leaves and this demand has also been
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raised many a times by our hon. Party President in different fora. He has also written
to the Union Government many a times on this.

Madam, the fourth demand is with regard to revision of coal royalty. Odisha
being a coal-bearing State is at the forefront of coal production in the country
thereby, helping and assisting in the energy security for our nation. But, | am sorry to
point out that the coal royalty rate has remained struck at 14 per cent since May of
2012. For the last 12 years, there has been no revision in the coal royalty despite the
inflation and despite the changing economic circumstances. Many a time, Shri
Naveen Patnaik has written to the Union of India and many a time, he has spoken to
different Union Ministers for revision in the coal royalty structure but it has fallen into
deaf ears. Hence, it is urgently essential that we need to revise and review this coal
royalty structure.

Madam, regarding banking facilities today, 65 per cent of Gram Panchayats in
Odisha do not have a banking facility. If | talk of the KBK region from where | come
from, close to 75 per cent of the Gram Panchayts (GPs) do not have banking facility.
We need support there.

Madam, regarding Railways, you will be shocked to know that the rail density
in Odisha is 18 whereas the national rail density is close to 22. Our neighbouring
States have much better rail density. We are very happy for them. But, we also
demand that railway network should be enhanced in Odisha. East Coast Railways
generate Rs. 20,000 crore revenue from Odisha but still our rail density is much lower
and | come to the KBK area which is a cluster of eight districts, seven of which are
part of the Aspirational District Programme of NITI Aayog. These eight districts are
largely tribal and largely LWE -affected. (Time-bell rings.) The rail density is less than
ten in single digit.

THE VICE-CHAIRPERSON (DR. KANIMOZHI NVN SOMU): Please wind up. Your
time is over.

SHRI SUJEET KUMAR: Madam, | will wind up in one minute. So, | and my party
demand that there should be massive expansion of the rail network in Odisha and in
the KBK region particularly. It is because connectivity is the lifeline of a nation and
connectivity is the backbone of the economy.

Now, Madam, we have some specific demands with regard to Railways,
Malkangiri to Bhadrachalam, Jeypore-Malkangiri, Jeypore-Nabrangpur, Theruvali-
Gunupur, Kantibanji to Jeypore, Bargarh to Nuopada and Lanjigarh road to Phulbani
are some of the railway projects that need immediate attention.
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THE VICE-CHAIRPERSON (DR. KANIMOZHI NVN SOMU): Kindly wind up. (7ime-
bell rings.)

SHRI SUJEET KUMAR: Madam, last point. | am winding up. There is an
announcement of construction of a Loco workshop in a place called Narla in
Kalahandi District. We are clueless as to what is happening with that. There is no
progress on that. So, that is the final request.

Madam, | conclude by saying that in the last two decades, Odisha has
witnessed remarkable transformation, remarkable socio-economic transformation but
we are still not getting our dues. (Time-bell rings.)

THE VICE-CHAIRPERSON (DR. KANIMOZHI NVN SOMU): Shri Sanjay Yadav. He is
not present. Shri Birendra Prasad Baishya. He is not present. Now, Shri Milind Murli
Deora; you have five minutes to speak.

SHRI MILIND MURLI DEORA (I\/Iaharashtra): Madam, for the time, from the hon.
Parliamentary Affairs Minister, from the BJP's time, they have agreed to give me
some time. Time is very flexible. ...(Interruptions)... AEIGAT, 3TAT 3T 39 dY &
BT IO IR FI BT Alp] &1, $Hb (ol § 3Ueh! g=gdrg <=1 A1sdr gl wiifd
Y DA B, SHY H Y WY & HEIH I WRBR Bl Aecaqul GeId <=1 g,
g8 Bl Wigce Holgd o1 ATET During the Motion of Thanks Speech, all of us
spoke on various issues which were very political in nature. | would like to be very

specific on issues going beyond politics. | am giving some very valuable suggestions
to the Finance Ministry on issues that concern everybody in this House. For one, in
my opinion, | firmly believe that every expenditure incentive subsidy of the
Government of India should be directed towards one goal of achieving three very,
very important objectives. The first objective is to create as much employment as
possible, to on shore jobs that were lost to China and bring them to India. H g §’

o ISR U1 T 2, 7 UR QR |a H 3 el I Fawwid 811 Everybody

wants to ensure we get the youth of India employed as quickly as possible. The

second strategic objective for India in my opinion is to rework our supply chains and,
again, reduce our dependence on countries that can become hostile towards us. The
third very crucial objective is, while achieving and solving the unemployment problem,
and while reworking and bringing supply chains to India, simultaneously, greening our
economy. People have spoken about, in the Budget as well and in the Economy
Survey also, how supply chains are being brought back. Madam, world over, the
western countries which for the last two or three decades, moved their manufacturing
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to a country like China are now adopting what is called the 'China Plus One' strategy.
They are adding countries like India to their manufacturing mix. They are also
adopting something called 'ABC' 'Anywhere But China'. ...(Interruptions)...

Madam, my limited point is, bringing manufacturing to India is very, very
crucial. Yesterday in television debates, even some Members of the Opposition
praised PLIs. With regard to PLIs or Production Linked Incentives, statistics aside, if
you look at one important example, a company like Apple which manufactures
iPhones, today, 14 per cent of Apple's global production worth 14 Billion Dollars is
happening in India; thanks to Production Linked Incentives. Therefore, suggestion
number one is, we must direct Production Linked Incentives to industries that create
the maximum amount of employment. | also congratulate this Government for various
initiatives that have led to the increase of women in the workforce. As a woman, you
will also appreciate, from 23 per cent seven years ago, today, the number of women
in our workforce has gone up to 3/ per cent. People spoke about competitive
federalism. | also believe this is very, very critical. The more is the competition
between States, the more India will become competitive globally. Artificial
Intelligence/data revolution is another area we need to focus on. | believe if we use
incentives in the right direction, we can create indigenous capabilities in Artificial
Intelligence and we can also green our economy. With regard to green transition--
Bhupender Yadavjiis here--1 would like to say that while India's goal is to become net
zero by 2070, how do we use these incentives to benefit industries like offshore wind
energy? Green data centres will be a game-changer. | am also glad that the Finance
Minister spoke about investing in small modular reactors. Nuclear energy is an area
we should all be open-minded about. Every country in the world, from western
countries to China, to green their economy, are increasingly now going nuclear. In
fact, one eye-opening statistics is, by 2035, China will double its share of nuclear
power in electricity generation, and by 2060, it will reach almost 20 per cent. A very
good example of that is a country called Sweden. Thirty years ago, they began
greening their economy. Everyone said, "You would lose jobs". In three decades,
they have reduced their carbon emissions by 80 per cent and they have also grown
their economy two-fold.

Madam, | have a few quick suggestions. | come from Mumbai, which is the
financial, commercial capital of this country. Today, increasingly, young people,
some of whom who have no idea, have no investing experience, are increasingly
investing in the F&O (Futures & Options) segment of the Indian stock market.
SEBI, which is the regulator, has made repeated warnings that nine out of ten trades
will lose money. | believe a better way to incentivize people to invest for the long term
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and not to become day traders, is to reduce the Long-Term Capital Gains. One
suggestion that | would give to this Government and to the hon. Finance Minister,
LTCG or Long-Term Capital Gains have been increased from 10 to 12.5%. | would
urge the Finance Minister to review that.

An important point | would like to make again about Mumbai. ¥ I uge
HERTSE B IR H ITATHE AT ST 3R WIABR BId-Ic HHT! bl Igd-9gd gIdIG
ST T84T g [ TAHE 3T SIST 7 76 BOIR BRI SYY DI q€Ta I Dl H9RI &

g1 This will be an economic game changer for Maharashtra, for the Mumbai

metropolitan region. But, | would like to say that today GIFT City in Gujarat is growing
well. We are all very happy about it. But | firmly believe that today India has the depth
to have another international finance center in a city like Mumbai. This is very
important for us to understand that cities like Mumbai and GIFT are not competing
against Bengaluru or against Hyderabad or against Chennai. Our competition is Dubai
to the West and Singapore to the East. One last point very quickly. We talk about
investments, we talk about statistics, we are talking about creating jobs. | want to
give one very good example. In the last few years, and | have seen this with my own
eyes in the last few months, # HERTE TTdTHS & = LEIRINESE! = H3iT Sl bl
gYTS 1 ARG H Home Minister 1 981§ Q11 TTE T, Gadchiroli was a naxal hotbed.
Today, because of the efforts of the Government of India and the State Government,

recently a bhumi pujan was done for a 10,000 crores steel project, which will bring
7,000 jobs to Gadchiroli. It is very easy to talk about development; it is very easy to
talk about creating jobs, but how you actually implement it, is very important. And,
these are my limited suggestions. | was hoping to give more suggestions. But, | hope
the Finance Minister will take these suggestions up. One is LTCG, second is
Mumbai, the third is again to use all our incentives, expenditures, subsidies to
achieve three primary objectives - creating jobs, reworking our supply chains and
greening our economy. Thank you very much.

THE VICE-CHAIRPERSON (DR. KANIMOZHI NVN SOMU): Thank you very much.
[THE VICE-CHAIRMAN (DR. BHAGWAT KARAD) in the Chair. ]
THE VICE-CHAIRMAN (DR. BHAGWAT KARAD): First of all, | thank hon. Chairman

and our House leaders for giving me this opportunity. The next speaker is Mr.
Birendra Prasad Baishya. You have five minutes to speak.

Content Page t



[ 24 July, 2024 ] 111

SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, |, on behalf of my party, Asom
Gana Parishad and President of my party, Shri Atul Bora, rise here to welcome the
Budget and to support the Budget proposed by the hon. Finance Minister. | must
compliment hon. Finance Minister for her presentation of Budget continuously for the
seventh term. This is the achievement of the Madam Finance Minister. Sir, we are
getting very little time. | hope BJP will give me some extra time.

Sir, | would like to draw the attention to the few points of this Budget. Firstly,
everyone who has assembled here must admit that this Budget is for mothers and
sisters of our country because this Budget proposes three lakhs crores for the
beneficiaries of women and girls of our country. Secondly, success of any economic
policy depends upon the three factors - agriculture, service and manufacturing.
Under the leadership of Shri Narendra Modi's Government, this Government equally
give importance to manufacturing sector, agricultural sector and servicing sector.
So, we have continuously achieved seven per cent growth. This Budget is for the
welfare of the farmers. It is the farmer's friendly Budget. This Budget has allocated
Rs. 1.27 lakh crores for the farmers' welfare and the agriculture sector of our country.
Sir, this Budget is a job-oriented budget. This Budget is going to invest Rs. 2.78 lakh
crores for the infrastructure development, for the road and transport development of
our country. This Budget has proposed Rs. 2.55 lakh crores for the development of
Railways. It means more money will be flowing in the market and capital expenditure
will increase. Capital expenditure increase means new Railway Stations will come,
new jobs for Railway porters will come, new routes will come up and that means job
creation is also coming up in our country. This Budget has given equal importance to
job creation in our country.

Sir, one of the basic things that | have seen in this Budget is that this Budget
has proposed to give Rs. 6000 per month to 1.5 crore youths to get the training for
skill development. It will be helpful to reduce the unemployment in our country. Sir, |
would like to draw the attention of this House to one more thing which is very
important. Many people have talked about federalism; yes, this Budget has given Rs.
1.27 lakh crores as interest-free loans to the State Government for their infrastructure
development. This is the spirit of federalism which is supported by the Narendra Modi
Government. Sir, | am very happy that Madam Finance Minister announced in the
House that this Government is going to help the flood-affected people of Assam.
Madam Finance Minister in her Budget speech categorically said that they will help the
flood situation in Assam. The per capita income of Assamese people has been higher
than any part of the country before Independence. But, due to floods, our economy is
going down. So, we want permanent solution for floods. During the discussion on
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Motion of Thanks on the President's Address also, | have spoken about this
issue that we want long-term and short-term projects from the Government to
resolve the flood situation.

Sir, | know that long-term projects will take time. Recently, a steel plant is
coming up in Assam. Thirty four districts of Assam are flood-affected, 34 districts of
Assam today are under floods. Out of 34 districts, 7,279 villages of Assam are badly
affected. The roads, the school and the colleges all are badly affected. So, this is the
worst situation in Assam. But, | am very grateful to hon. Chief Minister of my State.
(Time-bell rings.)

THE VICE CHAIRMAN (DR. BHAGWAT KARAD): Thirty seconds left, four-and-a half
minutes of your time have been finished.

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Sir, give some more time to the
hon. Member.

SHRI BIRENDRA PRASAD BAISHYA: Sir, hon. Chief Minister of my State, Shri
Himanta Biswa Sarma, has physically visited each and every relief camp not aerially,
but physically. So, this is the spirit of the State Government and State Government is
taking all the possible measures to help the flood-affected people. | humbly request
Government of India to look after the issue and give us handsome money to help the
poor and flood-affected people.

Secondly, hon. Finance Minister categorically said in the House that flood is
due to overseas issue. This flow of water is coming from China. So, a permanent
solution is required. | request Government of India to include External Affairs Ministry
and take up the issue with the Government of China to help us, to protect us from the
floods. Sir, | must compliment Shri Narendra Modi because, for the first time, this
Government is going to invest more than Rs. 27,000 crores for semiconductor in
Assam. This is the first time it is going to happen in Assam. Sir, Rs. 27,000 crores are
going to be invested.

| would like to say one more thing. This is the Government, under the
leadership of Shri Narendra Modi, invested Rs. 35,000 crore for petroleum sector
development in Assam. We are here for the development of Assam.

Sir, one of the major problems that Assam is facing today is relating to Assam
Tea. Sir, Assam Tea is known to everybody. To boost our economy and to earn
foreign exchange, Assam Tea industry plays a very important role in our country. This
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tea industry, today, is suffering with a lot of problems. We are getting challenge from
Kenya and Sri Lanka. So, to boost and save the tea industry of Assam, the
Government of India should give some special package.

| would like to say one more thing. Small-tree growers play a very important
role in addressing unemployment issue. They play a very important role. But, these
small tea-growers, today, face serious problem. So, | would like to request, in the
interest of unemployment situation in the country, because they are small tea-
growers who play a very important and significant role not only in Assam’s economy
but also provide self-employment, help from the Government of India. The
Government of Assam is making some better arrangement. It has already done some
better arrangement to resolve the issue.

Another issue is that the Government of Assam is introducing mobile tea
testing labs. Sir, small people cannot set up tea testing units. So, they are suffering a
lot. And, without testing, their tea is not taken by big companies. So, | request the
hon. Minister of Commerce and Industry give some money to permanently set up tea
testing laboratories in the interest of small tea-growers. | hope this Government will
provide this benefit as it will help to resolve the problem.

With these words, | thank you very much again for giving me this opportunity to
speak on the Budget.

31 P TP (SIRES ) : ITHHTEIE HBIGd, U] Igd-95d g-Idla [ ATq g
Hecaqul {9y R g BT 3fa¥R YaT (a1 g Ugel H 38T goic, Al goic
oI & folT <21 & IRl merr |31, = A1l Sft o7 SR fo<r H3i1, e dareo
STt &1 fad B TTERTE W M- BT AT § SR I AIgdTs <1 d18dl &l I8
JOIC 144 DHRIS ST B BT BT Ui &1 g dolIC A Dhlel H FHIS & AT G
H 3T Il BT ITAT Joic 2| T8 Foic BRI WIRA & id &1 IR |1fdd 2R I8
BT WIRA BT ISHY 2 3R U8 IoIc <2 DI 3IFI GG dTell gofc AN 81 I8
goic F3F B Bl a1l I 3Nd-UId goic 21 § 39 |ed § W fadar—=< Sil &1
THARU] AT FTE g1 125 9N ugel AR fawaferas § w@ril fader< St 5 ®e
o7 fb I8 qWY AMDT &, oifh 2181 el 9IRT DI BN I8 WU Bl a1 © 3R
ST Ued A9 ¢ b W fadaries &1 W 1 TR A1 31R s |G Sff &1 M
A1 s &1 3AfoTY @l [T < WIRA & aR H Hehed [T AT 3R S Hebed Bl
TR Al St 71 Rafg d% 98 &1 &M fhar 21 siifog § s |1l ot &1 o &t
UENEREIERES EAGICIERIRY

SUGHTEIE HBIGd, H 579 UIeT BT BRibdl g, I U] DI o Bl G|
T B Iiagl 2| I8 Hhed BIg R ST U] & Bl H o (o7 T B
STIE 6 1954 b ST H HIRT DI TG I DT UK UTR BT 81 1969 H
SR T ST ST I 8, Al SEH HIRG Bl 3N 3R AHTTD ECHI0 A

Content Page t



114 [RAJYA SABHA]

ST 91 BT Hehed fordT AT 919 1980 H IR ST UTel @l Iy 8Ieft &,
R B TG, T AR, WA YR AR AU ARG I BT Hhod
HIRTITY STAT UTST &b RATAAT BT H (o1 STl 21 Sl WIRA R ST UIe] o <iged
¥ Og URBR V&l &, I9 d YR BT 919, T 3NN I 9617 BT B Bl 8l
DRI BIORGS & 918 A AT B fTRRAT I H 98 ¥ &R 8l s ol V4
fauia oRFRUTT 9 Sae 8RR 9Rd 7 FRART BT G5 | YT, sfen e iy a1
ST 3R f&=IT << §U <20 bl I BT AN TR B DI BRI ABAIYd b [hT 3R
S BT DI HIA dTel AT & FaTED ATBINI =TT BT A/ 5 AT ST 2

BTG, 31T S Bl 144 HRIS STT BT AT, T iR I had YR H
& 7121 9¢1 2, afcd ST T &% HRAI Bl 3126t Aok A @A &I B Sl 81 I8
T YR BT A IR 39 AT $T 3R {HAT 7 U8 8, df <9 & JeRAT e
HAT AR AIGT I A IS A 21 hdel < & A8l, dicth il $l By AT HRd B
refegaRer & dad H Sl fIuR Udhe HRl €, A S < DI 144 BRI STTdT Bl
AR ST 81 S 51 HBIGd, H $O d1di DI AYH FH G AT8d] gl IR ¥ faga
36 & S HaT SRNFEX & - Auguste Tano Kouamé, I8 ®el b TR
3fefeaReT - HRY qqTal & qras[e WIRd & | i ¥ gig SR & 3R <Te] @i &1
HTeT B 81 Y81 &1 S 3TclTd] dos §b o 31+ T Rl § waT 2 fob gferor vl¥rar &)
Pl JAIIRT H HRA Dl IR A9 g1 2] AR DI fdbrd S H A 3784
JaT &7 3R 3NN faar gl

SUGHIEIE HEIGY, TSN AlMeY] BS - ] Hal - ISTHING ATTA
1Y I & FolU YR srefeawe o IR & Sl 918y 3R /T Hal - AR
afeae gfg # 17 IR &1 ARG BT WRA H FEMS AR $H 81 I8 gl 9ol B
ID] BRI T8 81, <fh AT B AT 2 b HIUF Bl Bledy, AUl &l
BISHR i1 A & T g A HETMS 9¢ YE1 € 3R 9Rd H HEMS aX HH 8l el
g ...(HIU)... IMSTAVG J 3R T HEI? MSYAUG A gFam #§ 94Rd &l
I AT Pl IR URBIHR B HT &1

fSFTeeARor SR gFATE! Sre ST T &3l 4 3Mfd JoRI & BRI AR
1 4TI &R A1l A g1 g 61 ATSTAUG BT 3R 9 e 8 fb qRT § 8ve] Al
AR Holgd &1 §§ 8, Ao AEa! 9¢ I8! 8, Sl Scaed dgl H FgdiT 3
3R YRT Bl 3P fIBRT B A IS b A8l Ahdl

IUAHTETE FEIGY, H TP ARIH F FY AN, S goic § 318 &, STdbT
3G AT AT ¢l H IRES BT (ATl § 3R 931 774 & o # st o1 fFawi)
2 MRA WRBR - SRS B1 3 I 4 DIy HER o] Ble! & 3R IHD d8d Joic J
ST 'qdied AT 8, 99 'qaiad o1 & fo7g qers w31 it &1 3ffwa= He1 argd]
gl 9 II9l $ gRT SIRES dAfed Ydi 9Rd & [Adr &l agran e, o
gfrardl S, e d201 3y Iiorrsi A faers & foi ao1 Rl IR eIREs &
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e1, gfcp afead) §91Te, faBR, NS 9 5y, ST81 B & HleRds H [dbr &l
foh<o ugm 1El urg off, 981 39 9ot & /e W faawr @ {0} eRTaet ddb ugah|

AP ATEH | HEAT ATSd] g b 39 Joic H HEIY 31d b aR H Soold Bl
AT 8, I5g & 3N [T # AT FETadl T Iooid (a1 11 8, ISl & o e
DI YOIl DI AT I AT 81 A TRBR DI AT &, 5 ARBR DI AT B,
HIGT SIl Bl ARBR DI AAT 8 b bg 3R I, I T GAR &b YR © AR Q1 B
efeT SIS I A1 o] SUTHIEIET HE IS, MTST Je1 Io YISl g5 3MTST ga8
STg H I IR AT, AT Y YR | HIUH R [Juell el &1 YHdT s@ 9 89RO
AR @ ST BT IR H 9gd dhelh gl H 39 d1d DI ool HIAT A18dT § (h
9 goic | Q2 &b G 151 Bl AT FETIAT o Dl Sooidd b1 a1 81 48R &l
3R D! & AT & oy 6 1T F Ao <) 718 8, o fauféra o1 +ff el g
Y, oifdhd 1 gpR A SERAAT 7 48R &I 371fdre Fergar o1 R 9eq 9
JIh3ATICT B BT B (BT, IEH IR H [d8R & |4l [T8RT &1 81, dicth G2 &
3R Sl f[98R & Faril &, B9 o I9d! A TR U8R B &I M 6T B
Sy f98R & Fari) 3R f98R & 9 R, S g8 <9 H & §, HIU9 F 9]
3T TR ST Y8R HR BT B f6d1 &, I8 qad g@e a1d 2l IR 48R &l by
arfaieh \gradr et 8, AT ! Wer {6 91d &1 8! 3MId Helol IR |IY i
drear 2! &R @t &iR, 19 # f9gR o7dn €, 91 981 W SUd T & Al $Ed ©,
...(TAY)... 3TDH A & AR HE T, ...(TAYM)... AP A & AN Bed o,
..(TATF)... BT & [ Hg TWHR | T Fga1 el 519 5 B TR e
&Rl B, dl AUb YA R Ped 8?2 "UHET e Al unparliamentary T8 Bl
..(TAY)... 19 A L 81 I8 GBTaR] 2| 95 & JAURISTID 2 ... (FGM).... T
BT 3 3ITST MY I Y&l H & 3R A gH UA H 81 ... (Fqae™)...

HBIGY, $9 goic § ISR & IeY § - IR<Id § I8 Ugell IRPR 8, b5 d
AT ST B VDR, S IASHTR I B [y Padded 21 HR ST H UG I8 Ugell I1-
31 BT fob RISTIR YT aTelT Al SATH1f 8191 31R ISHIR <+ ared1 |l arefl 8191 I8
9 IoIC D1 A g9 GIUR s ol ATb] | JaT B dlel 50 oG Jd1371 Bl 1
AN BT PFI - T I8 Bl BIC] 91d 87 25,000 SISTAM] &I SI1d B ST &1 S|
T IS Pls BIC] 919 87 31U BleTds | dl MY s9BT (AR 81 fharl ugoft a= i
IR UTQAT, ST 1 HEI BT I - HeI 1 1974 & STGIT bl UG+ UR TRV AT 8
{5 I I7h S BT ST A 3Tk RISATH dRISHIRT & FaTdl IR, e & qdTel R,
YCTAR & FATel UR AT fhaT o1 SR 1l -7el ATRIMe] & Raeld sfigier fbar
o7

39 gofc | AT Sl &l URGR A MfTd [ThrT & Ged § fY Teh o6y X+ 6T
o1 fHar 81 599 e faar &1 10.5 U & 98 BT o6y QT 1T g1 39
golc & 3iex 1491 Bl g™ BT by 8 3R 59 goic H a9 Bl 9T B, TR B
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GIH GATHR, SR BT FoI B bl Hebed [T 711 51 I8 Yb YT Ugell TRDBR
g, Sl Ae] Sff &1 URPR B

HBIGY, H 0¥ e HYd §U $© JoAId [9aR 0T I G- AT8dT g1 3D
Peds | SIS &7 S Xe o7, S fIar <% off, 98 6.7 WR¥e o iR ot o9
TTSIY Bl WRBR &, Al IS 7.3 UK 21 3M9b gd faq #3401 Sff 7 g7eled & IR 4
g AT [3AT| M 3Mihs GST B BT B (BTl H AERWBIT & IR H Ieoid
BHRAT TSN §l ST BT Sl NC JUIY & PBIeAwe H 10.1 TR AT, 379 TSy
ST Bl WRBR H, AGT ST & TR & ~Igcd H AN BT T 4.6 TR 21
APps IR T8l 8, T 3Mbs AT W 81 5, T L leRedd 3lidbs &l 3libs T dia]
2 3R MIP! $7 3MhS! BT ATHAT HRAT TSI IR 3NMTh THT b SHIRT IR BT §1d
PI ST, I FSD] & HI0T H, 3MId T9I | TP fad 12 fhaadiex as& a9 &l
BT BIAT T, TS MM AT AT 3R 3T TASIT & ORGR H, a9 H Tddh o 28
[FICY W Tl 81 JUIY & BIelES H MU YTUISIl b Yeb DHRIS DHIaed bl
faavor fear o7 QiR THSIU & WRGR H, Aal St & IRER H 13 BRI TeTgrol
HFRIT THRI ATIRAT 3R g81 b BRI Ih YT Bl DB (BT T ... (GEH)....
&, MY S B8 Y&T 8, S5 =1 H WY UZAT| ... (FAU). .. IS S & AT & 919
3T AT H 31T AR 3MMUD! dF Ueh 3181 faR™Ia firedt et

GRIEIS KR CE RICITESY)

I FHY JATYD] Ueh S| rfeydeell faRTad & wu H el oY, afdbT 3
2014 ¥ AT STt D1 Yeb VT Srefegewe faRTAd # g1 &l &1¥ fhan, [ aR 4 aie
H YR BT & Afth THAR BT 21 AT R Bl ¥ ARE A HICTAl BT < 1 Bl
BT fHIATI MU ST, STHIF AT MBI A B UTdTd db =Tl &l Rbls Gl
BT BT B [BATI 3MID AT BTl § YR A8 W financial anarchism ATI ST
RIeeH g1 OR8 A collapsed AT 31X 31TS 4R ®I dfche1 Reed & giam 4 Aad
JECR B 31U 39D] hd BTt # BT &A1 21? Mud HA1 TAT NS AT ot
DI geh od U 3R G&D| P ABR 31T AR -1 §eb Bl WTell B DT B (b, SHY
31T 3119 TR ¥ ST} &7 fIearsd 36 gaT B

eIy, I8 goic A UR YT 8 3R TR, J, F=IaIdT, TR 3R 7 i
WW&T@H%IWWWﬁWWW%Gﬁ?%WﬁﬁW
SIPREFR 3R AfdT Hdex & HIEgH ¥, A Saduie, Iee-dd U1 & A1edy
H ST & AT AT DT AT B BT e G T 2. (AHI Dl G9el)....

FHIIT HEIG Y, 3T U HC BT MR T3 SIoiY| | AT § 1o o7 gapR 4
R 7 T Haex § U JAAeR] GRTdd A &1 B f6ar 8, I avg 9 WRey
HAT3T B 3R TEAR B & [T 75 B ABR IR B DR L2l &, i H 3T
9 & H U RI<Ih T I A8 1 I8 a9 YA I8 & (b § SIRES 4 30l §
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3R I8 IR Prexar f7er & 3R I 7ol # T dfeett ol 12 IR g1 8191 fo@man 1T
Bl...(AHT B °A)... FAEIG, FEITS YRENT AT BT 4T JT-UIe Bidl &, H 39
GG H SRS Bl Th TG BT Ioold B Y g1 GH BT

MR. CHAIRMAN: Please, you are already over time.

St d9H  THTN: TR, H U 910 WH PR BT ¢l SIRES H S G AT Bl
{5 YR I ge-UIc 8, 98 H g1 18l g1 d8] IR DA Bl PR 8, ARES
qfth Al & TRBR B, AROIS! & TSR 31 I8l IR Y Al $I U a7 H 12 IR
g1 UST BT a1 7T 21 ST &1 81, dicth Udh Yoy Dl Wl a=a1 Ul 891 fe@mr
AT B §9Y HIIYUT 3R AT 81 Fehell 57 T8 §Id] WD, HRES Bl B B
& 81 BHTA &, B I 3T 39 Wil H o §Y &, A TRES Bl WRBNR....

MR. CHAIRMAN: Please, you were concluding; you were concluding. Please
conclude. Take half a minute.

st dad  gehTer: WX, H e e H S1ul 91a T B g1 H AT ¢ [ 9%

JMSE] & 915 SI9 1951 H HRe BIgd $AX W 94T AT, I H Hhel 7 dal Wic
ATl...(FTHI BT GY)... IR, T P 1Y H 37U G GHIG HRAT g, Tggdg|

MR. CHAIRMAN': Please. No, you are not rounding up. Hon. Members, after Shrimati
Sagarika Ghose concludes her address, we will be taking up all the Special Mentions.
Shrimati Sagarika Ghose - 15 minutes.

SHRIMATI SAGARIKA GHOSE (West Bengal): Mr. Chairman, Sir, | rise to speak on
behalf of my Party, the All-India Trinamool Congress, on the Union Budget presented
by the hon. Finance Minister.

Inequality, inequality, inequality - this is the fundamental crisis facing our
country today. This inequality crisis has not been addressed by this Budget, nor has it
been addressed by the previous 10 Budgets of this Government. The Government is
constantly telling us that it is pushing us into more and more growth, but it is pushing
us into more and more inequality. This Government is pushing us into what | call "The
Inequality Trap''. The Paris-based World Inequality Lab has said, in its 2024 Report,
that India’s ‘Billionaire Raj has replaced the ‘British Raj’. India is more unequal now
than what it was in 1920s, in the colonial period. Sir, | want to repeat that India in 2024
is more unequal than what it was under the colonial rule in the 1920s. That is the
catastrophe of inequality facing us. That is why the Budget needs to be about the real
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people, the real India, the real issues and not about fantasy land, not about Disney
land.

Here are some facts about inequality. The top one per cent of India controls 40
per cent of the country’s wealth. Real earnings of regular salaried and self-employed
have declined or remained stagnant. The hon. Finance Minister claimed that the GST
has benefited the common man. But the truth is that 67 per cent of the GST is paid by
the poorest 50 per cent of India. India is a country where 800 million people still
depend on free food. The Budget needed to challenge, needed to address this
inequality trap. It needed to tackle The Inequality Trap. It has failed to do so.

| wanted to present five examples of the inequality trap. The first is The
Inequality Trap with regard to the States. The second is The Inequality Trap with
regard to the rural areas. The third is The Inequality Trap with regard to jobs. The
fourth is The Inequality Trap with regard to wealth and income. And, the fifth is The
Inequality Trap with regard to health and education. First, | will speak regarding
inequality trap on States. This is a Union Budget meant for 28 States and 8 Union
Territories, but a specific focus on Andhra Pradesh and Bihar shows that this
Government is looking to appease its new-found allies. Look at the allotments made
for Andhra Pradesh. The allotments made for Bihar and the huge financial package for
Andhra Pradesh. We wish the people of Bihar and Andhra Pradesh the best, but can
you discriminate against some States and make special provision only for two States
simply because you have forged a coalition with these States at the Centre? | have to
remind that this is the same Government that went back on its promise of special
status for Andhra Pradesh and Bihar. Now, for political convenience, the Government
is bestowing largesse on these States. ...(Interruptions)... This unequal allotment is
against constitutional democracy. ...(Interruptions)... It is constitutionally immoral.
It is ethically repugnant. It is economically ruinous. ...(/m‘errupz‘/ons)... This is not
co-operative federalism. This is discriminatory federalism.

The Finance Minister talked about Purvodaya, Look East, Act East. But what
is the Government doing in the largest State of eastern India”? Bengal is under siege.
Bengal is facing an economic blockade. Bengal has not received NREGA funds since
December 26, 2021. A massive amount of over rupees one lakh crore is due from the
Centre to Bengal. The Finance Minister talked about the PM Awas Yojana, but for
Bengal, funds have been withheld under the PM Awas Yojana for 11 lakh sanctioned
homes. An amount of Rs.7,000 crore has been withheld from Bengal under the
National Food Security Act simply because the Centre wants certain pictures and
logos on those centres. Why this economic siege of Bengal? It is not just about
Bengal -- my friends from the DMK are here -- it is about Tamil Nadu, it is about
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Karnataka, it is about Kerala. My friends from the Shiv Sena (Uddhav Thackeray
faction) are here. It is also about Maharashtra. Every citizen, whether he is from
Manipur, Maharashtra, Punjab or Kerala, has equal rights on the funds of the
Government of India. Why is the federal spirit being compromised? | would like to
make a suggestion here. What is needed is a time-bound transparent audit of all the
Centrally-sponsored Schemes of the Centre. ...(Interruptions)... Wil the
Government give an assurance to this House of a transparent time-bound audit of all
Centrally-sponsored schemes across States? ... (Interruptions)...

MR. CHAIRMAN: Mr. Samik Bhattacharya, please. ...(Interruptions)...

SHRIMATI SAGARIKA GHOSE: Sir, the second example of the inequality trap is...
...(Interruptions )...

MR. CHAIRMAN: What is this? ...(Interruptions)... Mr. Samik Bhattacharya.
...(Interruptions )...

SHRIMATI SAGARIKA GHOSE: Sir, the second example of the inequality trap
...(Interruptions )... The inequality trap in the rural areas... ...(Interruptions)... Sir,
when the Government is asked about legal guarantee for the Minimum Support
Price... ... (Interruptions)...

MR. CHAIRMAN: Mr. Samik Bhattacharya. ...(Interruptions)...

SHRIMATI SAGARIKA GHOSE: The Government's economic managers say that it will
cost 17 lakh crore of rupees. ...(Interruptions)...

MR. CHAIRMAN: One second. Hold on. ...(Interruptions)...

SHRIMATI SAGARIKA GHOSE: Sir, no viability concerns are made
...(Interruptions )...

MR. CHAIRMAN: Mr. Samik Bhattacharya. ...(Interruptions)... Mr. Samik
Bhattacharya. | urge the hon. Minister of Parliamentary Affairs to control the Member.
This is not the way. ...(Interruptions)... Hon. Member, please take your seat.
...(/nterrupt/ons)... This is not the way. Why are vyou interrupting?
...(Interruptions)... | do not appreciate interruption. This will not happen. This will
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not happen from either side. Please go ahead. She is making her point. It is a well-
prepared speech. We may agree, we may not agree. Please go ahead.

SHRIMATI SAGARIKA GHOSE: When the Government is asked about the legal
guarantee for the Minimum Support Price, the Government's economic managers
say, we can't do this; it will cost 17 lakh crores of rupees. But what about the fact that
in 2019, the Government gave corporate India tax relief of about one lakh crore of
rupees per year. The Home Minister is urging people to invest in the stock market but
the poor labourer in Bengal is waiting for his NREGA wages. He does not get his
NREGA wages.

No practical steps have been taken in this Budget to make agriculture buoyant.
Allocations to agriculture and allied sectors have been reduced to only 3.15 per cent
of the total Budget. Subsidies on fuel, food and fertilizers have been slashed. No
permanent structure has been created for debt-relief for the farmers. When farmers
agitated for the Minimum Support Price, the Government refused to have a dialogue
with them. Mr. Chairman, Sir, do you know that just this year alone, 1,200 farmers in
Maharashtra have committed suicide and have lost their lives. Why does the Finance
Minister not recognize this reality? Today, in spite of the Jal Jeevan Mission hype,
22.5 per cent of the rural households only have access to piped water within their plot
and yards throughout the year.

Sir, the third example of The Inequality Trap is jobs and unemployment. It has
taken ten years for the Government to wake up to the reality of unemployment. Amrit
Kaal and Viksit Bharat cannot happen without rojgar. In this speech, the hon. Finance
Minister mentioned 'employment' 23 times. In the Budget for the year 2023-24, she
had mentioned 'employment’ just three times. At last, she has mentioned the word
'employment'. This is what a rebuff from the voter can do. Since the 2020 lockdown,
millions have lost jobs but the Government is in a 'sab changa hai' mindset. The
internship and skiling programme is simply not good enough. It is way too
inadequate. It does not address the scale of the problem. A Centrally-sponsored
scheme for providing paid internship opportunities in 500 top companies or some
rupees as benefit to first time employees is pure advertising and tokenism. It is not
going to solve this mammoth problem of unemployment.

Sir, 42 per cent of graduates under the age of 25 can't find a job. The youth
make up 80 per cent of India's unemployed. This year, as the hon. Member, Mr.
Chidambaram also said, 47 lakh candidates applied for 60,000 constable jobs and
27,000 candidates applied for 600 jobs in Air India. There has not been no massive
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push on education to make sure that money is pumped into education, without which
lakhs of Indians will remain unemployed.

Sir, hatred, religious hatred is bad for the economy. Religious hatred cannot
produce growth. Recently, orders were given to deny livelihood to people on the
basis of food habits.

5.00 P.M.

The Supreme Court has struck it down, but India can only provide jobs when we build
social harmony. Joblessness is very high among the disadvantaged communities,
among dalits, among Muslims. In under privileged groups, joblessness is
skyrocketing. There is nothing in this Budget that provides an assurance that the
Government of India is standing by India’s most disadvantaged citizens. This brings
me to my fourth inequality trap, inequality of wealth and income. The Government
talks of competition, but we only have oligarchy. We have a booming airline industry
but only two operators of note; over a billion mobile subscribers but only three
telecom companies. Sir, the rich have lavish celebrations, the rich have lavish
weddings, lasting days. But only 50 per cent Indians can afford three square meals.
We are at 142 out of 197 in per capita income. The biggest catastrophe of this
Government has been the systematic destruction of the MSME sector. According to
the Government’s own data, more than 35,000 MSMEs have closed down since the
Covid pandemic. How does the Government intend to address the income gap when
those who are the most vulnerable to changing economic tides are the least
protected? What protection is there for the MSMEs in this Budget? None! There has
been no change or relief on the 45-day payment rule which is hurting MSMEs, as it is
leading to cancellation of orders. Other than a sketchy sentence on rationalizing GST
rates, no specific measure has been outlined in this Budget for the revival of the
MSMEs. What stops the Government from cushioning MSMEs the way it is
cushioning India’s top corporates? Income will not rise until the unorganized sector is
given the greatest, the top, foremost priority. Prioritize the unorganized sector now.
Do it now.

To add to the woes of the ordinary citizens, the Budget has abolished the
benefit of indexation, which now means a huge tax burden on all assets acquired
before 2001. The burdens of real people have only increased. Wage earners and
salaried taxpayers have been given little relief. Three words are not mentioned in this
Budget — Railways, minimum support price for farmers and MGNREGA. Why has the
Finance Minister not mentioned these three words fundamental to the real people of
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India -- MGNREGA, Railways and minimum support price? | propose, as a solution,
a dignity index. Let the Government create a dignity index to measure how many are
living a life of dignity and aim to create an economy where the maximum number can
live a life of dignity.

Sir, the fifth Inequality Trap is of health and education, stagnating or declining
allocations to health and education. Health at one per cent and education hovering
around two per cent of the GDP. In this Budget, health and education allocations
have only gone down. Sir, a shocking statistics for you! The UNICEF has said that
India is the second largest country with zero vaccinated children. In 2023, 1.6 million
children did not receive any vaccine at all. .. (/m‘erru,oz‘/'ons)... A UNICEF Report says
India is the second largest country of zero vaccinated children. On education, the
state of education report says that 25 per cent of 14 to 18 year olds cannot read class
2 texts. An eighteen year old cannot read a class 2 text. That is the reality of
education. The Budget shows no awareness of this demographic disaster that is
threatening to take over our demographic dividend. Sir, Amartya Sen has said that
economic development cannot be sustained without an educated and healthy
workforce. A Budget is much more than just numbers. A Budget should reflect the
ideals of this august House. This august House reflects the ideals of the constitution
of dignity and equality of all. (Time-bell rings.) In Bengal, we are respecting dignity,
but the Government is not. The Government has to wake up from this bubble and
smell the coffee, or rather the chai, but without sugar because Indians cannot afford
sugar. Sir, we were wanting a Budget for the people. We have got a Budget for the
privileged. (Time-bell rings.)

MR. CHAIRMAN: Please conclude.
SHRIMATI SAGARIKA GHOSE: This Budget, the Budget of 2024, remains trapped in
the inequality trap. Thank you, Sir.
SPECIAL MENTIONS
MR. CHAIRMAN: Now, Special Mentions. Shri H.D. Devegowda. Concern over

natural calamities in Karnataka, its neighbouring States and other parts of our
country. Shri H.D. Devegowda.
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